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INTRODUCTION

I, the Chairman of the Public Accounts Committee, ag authorised
by the Committee, do present on their behalf this 83rd Report on the
Action Taken by Government on the recommendations of the Public
Accounts Committee contained in their 58th Report (Fourth Lok
Sabha) on para 39 of Audit Report (Civil), 1968 relating to Central
State Farm, Suratgarh (Department of Agriculture).

2. On the 7th June, 1969, an “Action Taken” Sub-committee was
appointed to scrutinise the replies received from Government in
pursuance of the recommendations made by the Committee in
their earlier Reports. The Sub-committee was constituted with
following members: —

Shri N. R. M. Swamy, Convener
. Shri H. N. Mukerjee.

. Shri XK. M. Koushik.

. Shri Tayappa Hari Sonavane.

. Prof. Shanti Kothari.

6. Shrimati Sushila Rohatgi.

3. The draft Report was considered and adopted by the Sub-com-
mitiee at their sitting held on the 17th December, 1969 and finally
adopted by the Public Accounts Committee on the 7th January, 1970.

4, For facility of reference the main conclusions/recommenda-
tions of the Committee have been printed in thick type in the body
of the Report. A statement showing the summary of the main re-
commendations/observations of the Committee is appended to the
Report (Appendix II).

5. The Committee place on record their appreciation of the assis-
tance rendered to them in this matter by the Comptroller & Auditor
General of India.

I O O

New DeLHI;
9th January, 1970. ATAL BIHARI VAJPAYEE,
18th Pausa, 1891(S). Chairman,

Public Accounts Committee.
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CHAPTER 1
REPORT
"This Report of the Committee deals with action taken by Gov-
ernment on the recommendations contained in their 58th Report
(Fourth Lok Sabha) on para 39 of Audit Report (Civil), 1968 relating

to Central State Farm, Suratgarh (Department of Agriculture)
which was presented to the House on the 3rd April, 1969.

1.2. Action Taken notes have been received in respect of all ths
15 recommendations contained jn the said Rc ..._..

1.3. The Action Taken Notes/statements on the recommendation
of the Committee contained in the Report have been categorise
under the following heads:— )

(i) Recommendations/observations that have been accepted b
‘Government.

S. Nos. 6 and 10.

(ii) Recommendations/observations which the Committee d
not like to pursue in view of the replies of Government.

S. Nos. 2. 5, 7, 12, 13 and 15.

(iii) Recommendations/observations replies to which have n«
been accepted by the Committee and which require reiteration.

S. Nos. 1, 3, 4, 8, 9, 11 and 14.

1.4. The Committee will now deal with the action taken by Go
ernment on recommendations at Sr. Nos. 1, 3, 4, 8, 9, 11 and 14.

Yields in Suratgarh Farm: Need for improved irrigation faciliti
and a cropping pattern—Paras 1.30 and 1.32 (S. Nos. 1 and 3.

15. In para 1.30 of their Fifty-Eighth Report (Fourth Lok Sabh:
the public Accounts Committee made the following observatic
about the performance of the Seed Multiplication Farm in Sur:
garh:

“The Committee are not at all impressed by the performan
of the Seed Farm over the years. The kharif productic
of the Farm in 1967-68 wags about a sixth of what it w
in 1963-64. Over this period, the rabi crop did improv
on the other hand the average yield of some of the maj
rabi products declined. Besides, the yield of the cro
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both rabj and kharif, varied erratically from year to
year. Apparently, the Farm has still not been able to
work out a proper crop pattern which as far back as 1961
the Estimates Committee had considered essential for
optimising yields.”

1.6. Analysing the reason for this situation, the Committee
observed:

“The Committee recognise that the Farm has been affected
by lack of adequate irrigation facilities on the one side
and by floods on the other. The supply of irrigation to
the Farm, which is situated at ‘the tail end’ of the Bhakra
system, has over the last five years been 31 per cent of
its allowance or less, the allowance itself being only 40
per cent of the Farm's requirements. However, the dis-
tribution system of the Farm cannot cope with full
supply from Bhakra, even when it becomes available in
1971, except after extensive remodelling which it is esti-
mated to cost Rs. 94 lakhs. The alternative that Gov-
ernment is now contemplating is to switch the Farm to
supplies from the Rajasthan Canal hut adequate supplies
from this source are not likely to materialise before 1975.
Besides. the cost of remodelling of the distribution system
to this source of supply has vet to be worked out. The Com-
mittee find the entire position in regard to the provision
of irrigation to the Farm to be extremely unsatisfactory.
It also raises the basic question as to whether the site
for the Farm was correctly chosen.” (Para 1.32).

1.7. In a reply dated 4th December 1969, the Ministry of Fuod,
Agriculture, Community Development and Co-operation have
stated:

“The farm has been visited by floods since 1958. Upto the
year 1964, the intensity of the floods was not very high
In the year 1964, the floods were of an unprecedented
nature with the result that our kharif crop was greatly
damaged. It was therefore decided that only the area
protected with bunds and where irrigation was available
should be cultivated in the kharif season.

While it is true that secd production in kharif 1967 was only
one sixth of that kharif 1963, the total production inclu-
sive of non-seed production was ouly slightly lower in
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kharif 1967 compared to kharif 1963 if Dhaincha and
sugarcane is excluded.

A statement (Appendix I) showing the crop-wise total pro-
duction in respect of 1963 kharif and 1967 kharif is en-
closed. It will be observed that whereas the total yield
of kharif crops (excepting Dhaincha and sugarcane) was
10,580 quintals in 1963, it was 9,191 quintals in 1967.

The cultivation of Dhaincha was considerably reduced be-
cause of the difficulty in collection of seed in a big area
which used to shed and create problems in the Farm
as weed wherever it was carried by floods waters. The
turning of Dhaincha into green manure was not fcund
feasible due to lack of adequate irrigation facilities. The
cultivation of sugarcane  was drastically reduced as
there was accumulation of dues from the Ganganagar
Sugar Mills, which was the only Sugar Mill in the area
and which was the customer of the Farm for sugarcane.

The yield of crops depends on a variety of indefinite factors
and that is why it is not possible to pin down production to
anyv predetermined figure. There shall always be fiue-
tuations in the average production of diflerent crops
and it cannot be regulated with any precision of the
type possible in a manufacturing unit. The cropping pro-
gramme is linked with programmes for the production
and multiplications of various types of seeds and it is
not possible to have a standing cropping pattern. For
example, in kharif 1968-69 a considerable area was put
under Sovabeans for the first time because there was

urgent need to multiply Soyvabean seed imported from
abroad.

As desired by the Estimates Committee action was taken
for evolving a suitable cropping pattern. Certain crops
like Til and Gram which were sown in the initia]l stages
and which did not give good output per acre were either
dropped or the areas under them reduced. While the
crops suitable for cultivation at the Farm have been
determined it is not possible to adopt a rigid pattern for
acreage to be put under each crop. Acreage under
each crop has to be determined each year depending
upon the types of seed needing multiplication at a given
time and other factors like the prevailing prices and
marketing possibilities of the produce, cests of  pro-
duction, irrigation and weather conditions etc.”
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“It is not denied that irrigation supplies o the Farm have
been unsatisfactory, but constant efforts are being made
to get increased irrigation supplies. It has been re-
cently decided to switch over the irrigation system for
the Farm to the Rajasthan Canal instead of the Bhakra
canals. The cost of remodelling in the former case will
be lower. But the present lease of land with the Surat-
garh Farm expires in 1971 anqd it is not proposed to in-
cur any substantial expenditure of a capital nature such
as remodelling of canals until the lease cf the land is
extended. The question of the extension of lease is un-
der discussion with the Rajasthan Government.

Regarding the suitability of the site, this was the only large
sized site available for utilising the machinery gifted by
the U.S.S.R Government for setting up a large sized
mechanised Farm. When the site was selected, floods were
unknown in the area. Even before the Farm was set up,
towns and villages, railwav track and railway stations
already existed in the dry river bed. The first flood
came only in 1958.”

1.8. The Committee asked for data about the total yield of
kharif crops, both seed and non-seed, year-wise since 1963-64. This
has been furnished in a note dated 6-12-1968 as under:—

Year Seed production Noa-seed production Total
s,
1963-64 7512 1.79,427 1.36.435
1964-65 2460 45189 47,65%
1965-66 1c27 15,429 16,436
1966-67 95% 6,764 HadSed-31

1067-6%8 1264 11,322 12,556

(NotE : Figures given in complete quintals),
19. The Committee enquired about the crops suitable for
climatic and other conditions prevalent in Suratgarh. This in-
formation has been furnished as follows:

“Experience has shown that the following crops are suitable
for cultivation at the Suratgarh Farm:

A, Kharif
(1) Paddy.
(2) Cotton.
(3) Sugarcane.



(4) Jowar.

(5) Bajra.

(6) -Soyabean.

{7) Lobia.

(8) Cowpea.

(9) Moong.
(10) Guar.

(11) Dhaincha.

(12) Berseem (Fodder).
(13) Vegetables.

B. Rabi
(1) Wheat.
(2) Gram.
(3) Oats and Barley.
(4) Oil-seeds (Mustard and Taramira).”

1.10. In reply to a question for the reasons for higher yield of
crops in IADP districts, the following position has been brought to
the notice of the Committee in a note dated 6-12-1969:

“A comparison of the figures of average yields given in
Appendix IIT of the 58th Report of the Public Accounts
Committee shows that generally, the yield of wheat,
gram, rice, bajra and jowar compared favourably  with
the average yields in the I.AD.P. District of Pali, AL-
garh and Shahabad. In the case of wheat. the yield
was higher than the average yield in these three IADP.
Districts during 1963-64 and 1965-66. In 1966-67, it was
higher than the yields at Pali and Shahabad. Ludhiana
which has registereq higher vields is an intensively
irrigated District.

In the case of gram, the yields were generally higher than
those obtained in Aligarh and Shahabad District. 1In
the case of rice, the yields were higher than those obtain-
ed in Raipur and Shahabad in all the years except 1967-
68. In the case of Bajra, the yield was higher than that
obtained at Pali and Aligarh Districts, in all the years.
In the cuse of jowar, the yield at Suratgarh was higher
than the average yield in Pali and in Ganganagar Dis-
trict of Rajasthan State where the Farm is located. As
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regards sugarcane, yields obtained at Suratgarh were
substantially higher than the average yield (except in
1964-65) in Ganganagar District of Rajasthan.

The main reason for the lower per acre yield at Suratgarh in
a few cases is inadequate irrigation facilities.”

1.11. The Committee enquired when supplies from Rajasthan
Canal will materialise and what the cost involved in switching over
the Farm to this source of irrigation would be. In their note dated
6th December 1969, the Department of Agriculture have stated:

“We have requested the Rajasthan Government to make irri-
gation water available from the Rajasthan Canals System, in ac-
cordance with a decision taken in a meeting with representatives
of the State Government. It is not known when the Rajasthan
Government will be able to arrange this. The matter is being
pursued, with the Rajasthan Government.”

“The exact cost of remodelling of the distribution is not yet
known, but we have been assured by the representatives of the
Rajasthan Government in informal discussions that this will be much
lower than if increased irrigation supplies were to be obtained from
the Bhakra System. In any case, as stated earlier, it is not proposed
to incur any substantial expenditure of a capital nature until the
lease of the land is extended.”

1.12. The Committee observe that the Department of Agriculture
set up a committee to review the working of the Suratgarh Farm.
In a revort submitted in September, 1969, that committee have made
th> fo'lowing observations about the agricultural operations in the
Farm:

“Kharif" 69—The area sown during hkarif 1969 amounts to 6,200
acres. The Committee visited the fields and found the stand of the
crops quite reassuring, particularly in the case of paddy crop. Con-
ditions remaining favourable. the farm expects to harvest a record
crop of about one lakh quintals.

Out of 6200 acres sown under kharif crops, 540 acres is under
green manuring. Out of the rest, only 4,374 acres has been taken
for calculation of income. In the remaining 1288 acres the yield
expectation is below target. This acreage includes experimental
summer crop of maize and moong.

Maize crop is not successful in this area due to climatic condi-
tions and its cultivation should have been rcduced to the minimum
on the basis of past expernence. It should not be grown in future
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except on small area for hybrid seed production. Cotton, sugarcane
are paying crops. Two crops of moong can be taken during kharif—
one before monsoon and the other during monsoon. This is being
done as multiple cropping. Paddy is doing well. The market rate
for paddy is low. It does not compete very well with sugarcane and
cotton for return per unit of water required during the hottest period
of the year when the water supply position is lean. The policy re-
garding increasing or decreasing area under paddy, needs to be re-
viewed at the end of the kharif crop.

Rabi—The area programmed for rabi sowings was 22,000 acres.
The present expectation is 16,000 acres.* The reduction is due to
lack of flooding of fields. Previously, rabi was sown mainly cn flood
moisture and irrigation was not available at the sowing time with
the result that the entire sowing was mainly done on conserved
maoisture. which did not give good germination. This year there has
been flood only on limited area and the rest is planned to be done
with canal irrigation. It is proposed to sow crops as under:

With Irrigation:

(i) Wheat .. 5774 acres
(ii) Gram about .. 4,000 acres

With Floods:

(i) Gram about .. 4,000 acres
(ii) Oil seeds about .. 2,500 acres

Although the area has been reduced. the sowing of rabi will be
well in control and proper germination can be obtained. Irrigation
would also be available at required time. It is expected that the
return per acre and per rupee investment on direct inputs would
be more this year.”

“The scheduled water supply for the Farm at present is 100
cusecs.t Out of this, 85 cusecs come from Bhakra Canal System
and 15 cusec from Gang Canal system. Supplies from Bhakra Canal
as well as from Gang Canal system were in the past depleted due to
floods in the months of August to November every year. This was
adversely affecting the kharif crops as sufficient water was not

*Government have sta*2d that¢i3 view of improve | icriga“ion facilities and availsbility
of flood moisture .. .. the Farm should be able to achieve its original target of 23,000
acres.”

+Government have sta*sd tha' “the schedule water supply is ac'ually 81 cusecs—66
.cusecs from Bhakra Canalsysien and 1§ cusecs from Geng Cmal sys'em.”
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available at maturity and flowering time of the crops. Similarly
paucity of water was also reducing germination of rabi sowings.
This year the canals have not been breached during floods and
hence the water supply has been as it should be in the normal course.
In the upper reaches of STG Distt. the left bank has been
strengthened. It is now expected to stand any intensity of flood.
In the lower reaches within the Farm area so far there have been
no breaches due to low intensity of flood waters. Further coopera-
tion of Irrigation Department has been forthcoming in the recent
past. Better crop and more income is expected from Kharif. Sow-
ing of rabi will be possible to do with ‘palewa’ irrigation on major
portion of the area. Out of 100 cusecs, about 5 cusecs water is
likely to be utilised in the orchard. The remaining 95 cusecs at the
rate of 100 acres per cusec of likely cropping should normatly suflice
for 9.500 acres of creps. The output of cropping per cusec has been
taken 100 acres in rabi due to the Farm being located at the tail
end supplies being low in critical times. Abou: 6000 acres area is
likely to be sown on flood maoisture. This willl while reducing total
area under Rebhi, improve the direct  input ‘sutput  ratio. Such
stable conditions. if regulariv available can v ing more return per
unit of monev spent and irarrove the economy of the Farm. As a
result of efforts made to resulste flood water the anticipated low
intensity of floods. mav bheceme a normal {ooture for future vears.
The Committee is of the opintan thar on the present basis of 16.000
acres. rescurces and expenditure should be worked out but it would
be desirable to review the prsitinn from time to time.”

1.13. In para 1.30, the Committee had drawn attention to the
deterioration in kharif seed production in the Suratgarh Farm
since 1963-64. The Committee observe from the data furnished teo
them that even if the ‘non-seed’ kharif production is taken into
account, the picture remains the same. The total kharif production
in 1963-64 was 1.36.433 quintals and it stlumped to less than a tenth
in 1967-68, i.e.. 12,586 quintals. The Committee are glad to observe
that “condition remaining favourable, the Farm expects to harvest
a record crop of about one lakh quintals” in the 1969 kharif season.

1.14. The Committee note that the main reason for the lower per
hectare yield is the absence of adequate irrigation. This has affect-
ed kharif crops at the flowering stage and rabi crops—the mainstay
of the Farm—at the sowing stage. The long-term solution to this
difficulty according to Government lies in switching over the Farm
to irrigation from the Bhakra Canal to the Rajasthan Canal, but the
cost of this is yet to be worked out. In any case, the Farm is in no
position to commit itself to any substantial expenditure on this
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sccount, till there is an assurance from the Rajusthan Government.
that the leass on the land occupied by the Farm, which is due to
expire by 1971, will be extended. The Committee however gather
that the Rajasthan Canal crosses the Suratgarh distributory and
the Pilibangan distributory of the Bhakra system at a place close
to the Farm where two siphons operate. The Committee would
like Government to examine whether it would be possible to take
advantage of this arrangement to augment irrigation supplies to
the Farm, without substantial capital expenditure.

1.15. The Committee also note that a committee set up by Gov-
ernment to examine the working of the Farm has suggested the
discontinuance or reduced cultivation of certain crops like maize,
which have not been “successiul due to climatic conditions”, and
paddy, which does not “compete very well with sugarcane and cot-
ton for return per unit of water required during the hottest period
of the year when the water supply position is lean.” The Com-
mittee have already, in their 58th Report, highlighted the neced for
a proper crop pattern. The Committce hope that this peint will be
kept continuously in view having regard to observe yields of the
crops and their market potentialities.

Problem of floods—-Para 1.33 (S. No. 4)

1.15. Referring to the problem of floods faced by the Farm, the
Committee made the following observations in para 133 of their
Fifty-Eighth Report (Fourth Lok Sabha):

“As regards the problem of floods, the Committee observe
that they have hecome a "hardy annual’, as the Farm is
located in the bed of a river. A comprehensive flood
protection scheme has yet to be worked out thirteen
years after the Farm has come into existence, though the
Committee are informed that it is being looked into.
As early as 1961, the Estimates Committee had urged
that control measures in this respect should be taken
with utmost speed. It took six years after that for a
diversion channel to be built and even this gave way
under the impact of the first flood it had to cope with
that very year.”

1.17. In a note dated 4-12-1969, the following reply has been
furnished by the Ministry of Food, Agriculture, Community Deve-
Jopment and Co-operation:

‘“The Farm was set up in 1956 and ......... the floods in the*
Ghaggar river were not known at that time. The first
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floods came only in 1958 and the Ministry of Food and
Agriculture have been in continuous touch with the
Rajasthan Government for prevention of floods. Private
lands were also involved. The Rajasthan Government
constructed a flood diversion channel and it was hoped
that this would solve the problems to a large extent but
the channel also gave way in 1967 under the impact of
the first floods it had to cope with that very year. The
diversion channel was constructed not by the Farm but
by the Rajasthan Government. A Committee consisting
of the Chief Engineer, Irrigation, Rajasthan; the Chief
Engineer, Rajasthan Canal Project and Director of the
Farm has been set up to finalise a flood control scheme
for the Farm. But as stated earlier, it is not proposed
to incur any large scale expenditure either on flood con-
trol scheme or on any other item until the lease of the
Farm is extended............... .o . The Farm has
constructed in 1969 some new protective bunds in the farm
area to control the flood waters. It has strengthened the
existing bunds and these bunds now total 25 miles.
After the lease of the Farm is extended, comprehensive
flood control measures will be adopted. When we switch
over to the Rajasthan Canals Syvstem, as envisaged, the
irrigation supplies will also improve. The Farm will then
do much better than it has done in the past.”

'1.18. At the instance of the Committee, a further note dated
16-12-1969 was furnished as under:

“A flood control scheme has been worked out and its cost is
estimated at about Rs. 50 lakhs. It will benefit not only
the Suratgarh Farm but also the private cultivators in
the areas. The flood control scheme will also benefit the
Railways and the {P.W. Department of the Rajasthan
Government. The question as to how the cost of the
Flood Control Scheme should be shared is being discussed
between the various beneficiaries.”

1.19. The Committee gather from the report of the committee
'set up to go into the working of the Suratgarh Farm the following
-regarding flood protection measures:

“This year the canals have not been breached during floods
and hence the water supply has been as it should be in
the normal course. In the upper reaches of Suratgarh
district, the left bank has been strengthened. It is now
expected to stand any intensity of flood. In the lower
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reaches within the Farm area so far there have been no
breaches due to low intensity of flood waters........

1.20. The Committee are glad te observe that due to “low inten-
sity of floods” the crops in the Farm were not damaged in 1969 and
that certain precautionary measures have been taken to meet the
problem in future. However, a permanent system of flood control
is expected to cost Rs. 50 lakhs and is based on a scheme for cost
sharing to be worked out with various beneficiaries like the Rail-
ways, the State Public Works Department and private cultivators
in the area. The Committee have no doubt that Government will
assure itself of the extension of the lease of the land occupied by
the Farm before embarking on any substantial expenditure on this
account.

1.21. The Committee are also of the view that farms should be
set up on lands leased in perpetuity or purchased lands rather than
on lands leased for short periods so as to avoid a situation and un-
certainty of this type.

Cost of production in the Farm—Para 1.61 (S. No. 8)

1.22. Commenting on the cost of production in the Farm, the
Committee observed in para 1.61 of their Fifty-Eighth Report (Fourth
Lok Sabha) as under:

“The very low return on investment would appear to have
been caused by the high cost of production on the Farm.
The data at page 22 of the Report would show that the
cost of production of crons raised by the Farm, besides
being subject to large variations from yvear to vear, stayed
above the range of prices fetched by sales in a number of
cases. Apparently, low productivity and heavy establish-
ment and labour expenses amounting on an average to
35 per cent of the total cost have contributed towards this
position. It is regrettable that no systematic measures to
contro} the expenditure on labour and establishment were
taken though, as early as 1961, both the Estimates Com-
mittee and a Committee on Large Sized Mechanised Farms
set up by Government had emphasised their importance
to the Farm.”

1.23. In an action taken note dated 4-12-1969. the Ministry of Food,
Agriculture, Community Development and Cooperation have replied
as follows:

“The low return on investment is due to the fact that as
observed by the Committee in para 1.32 of the Report, the

3101 LS—-2.
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supply of irrigation to the Farm which is situated at the
tail end of the Bhakra system has over the last 5 years been
31 per cent of its allowance or less, the allowance itself
being only 40 per cent of the Farm’s requirement. While
the yield of crops depends mainly on adequate and timely
irrigation, the employment of labour is on the basis of area
under cultivation and cannot be reduced drastically even
when the intensity of irrigation is inadequate. However,
the number of labourers to be employed at the Farm is
assessed every month taking into account the volume of
work. The administrative expenses in the running of
Suratgarh Farm are not considered high. They have been
calculated to be 12 per cent, 13 per cent and 14 per cent of
the cost of production in the years 1965-66, 1966-67 and
1967-68 respectively by the Audit as per the Inspection
Report on the accounts of the Farm issued by the A.G. for
the year 1967-68. In spite of all this, the cost of production
for sugarcane, hybrid maize and paddy is lower than the
cost of production at Pantnagar University Farm. When
flood control measures are adopted. it would be possible to
bring larger area under kharif crops and this would bring
down the cost of production.”

1.24. At the instance of the Committee, a further note dated
6-12-1969 was furnished. This indicates the following position:

“The State Farms Corporation of India Ltd. took over the
administration of all the Central State Farms from the
1st August. 1969. Immediately after this change-over, the
Corporation applied itself to the task of streamlining of
all the Farms. A Committece was appointed consisting of
senior technical officers in the headquarters office of the
Corporation and the General Manager of each Farm to go
into the working of all of them and the Committee has
already completed its work so far as the Farms at Surat-
garh, Jetsar, Hissar and Jharsuguda are concerned. The
terms of reference of the Commiiter asked them to look
into the staff and equipment requirements of the Farms.
These also asked them to look generally into questions
about improving the economics of the Farms. As a result
of the work of the Committee, some overstafting has been
discovered at the older Farms, namely, Suratgarh and
Jetsar and efforts hav~ heen made to transfer staff from
these Farms to the nev.er Farms. The staff strength at the
older Farms has been reduced without retrenching any
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individual so far. The Committee has also declared some
equipment and spare parts as surplus at the older Farms
and these will be disposed of if they are not wanted at the
newer Farms. The Committee has prescribed limits of
expenditure for each of the Farms for the year ending 30th
June, 1970 (which is the financial year adopted by the
Corporation) and has also prepared realistic estimates of
income for the year.”

1.25. The Committee observe from the reports of the committee

mentioned in the foregoing reply, the following position:

(i) Staff-

“A statement showing the posts sanctioned, posts filled and
posts at present lying vacant at the Central State Farm,
Suratgarh was furnished to the Committee. The total
number of posts lying vacant was 47. After reviewing
the position in each case, the Committee found that in
majority of the cases, it was not necessary to retain
these posts. In several other cases, in order to achieve
economy, reduction in number of existing posts has been
found possible. The specific recommendations of the
Committee in the case of each post or category of posts

are given.......... The saving in expenditure on this
account is estimated at Rs. 1.25 lakhs.”
(ii) P.O.L.

“The quantities of POL held at the Farm were checked. It
was found that the stocks held as on 1-9-1969, particularly
lubricants, were very much on the high side. The
following table indicates the period for which the present
stock of each oil/lubricant would last: —

Item Period  for

which pre-

sent stock

would suffic~

! 2

H.S8.D. . . . . . . . . . . . 2} months
Petrol . . . . . . . . . . . 3 months
SAE—q¢0 . . . . . . . . . . . 13 months
SAE—30 . . . . . . . . . . . 17 months
Gear oil SAE—140 . " . . . . . . . 2 months

Flushing Oil . . . . . . . . . . . 15 months
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1 2
Motrex . . . . . . . 6 months
Grease—MI1 . . . 8 months
SEA—10 . . . . 9 months
Brake Fluid . . . . 26 months
Grease—M IV . . 13 months
Kerosine Oil 11 months
Upper Cylinder {_ubricant Qil . . . . . .. . 57 months
Furnace Oil 15 months
Mineral Jelly 11 months

It was explained that overstocking was due to the system

of procurement through DGS&D. The Committee did
not find any force in this argument. The basie cause for
overstocking both at Jetsar aid Suratgerh: Farms seems
to be the system of piacing indents without taking into
account the stocks in hand. Inquiries made reveal-
ed that the indents wcre being prepared by the Mechani-
cal Wirg and then placed on the DGS&D by the Stores
Section but without any vetting with regard to the stocks
in hand or in the light of average consumption during
the past vear. This anamolous working has resulted in
overstocking with both sides now evading responsibility.”

(iii) Surplus machinery und spares

“The Committee has obtained a list of surplus equipment

worth about Rs. 2,17.549°-. The Committee has also
obtained a list of spare parts which has been declared
surplus at Suratgarh. The total price of the spare parts
declared surplus is Rs. 64,185/-. Efforts should be made
to either sell these spare parts in the open market or to
transfer them to other farms, if required by the latter.”

(iv) General

“Normally the cultivation cost, both direct and indirect,

should not exceed 50 per cent of the crop income.”
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128. While the Committee recognise that comtrol over cost of
production in the Farm can be effectively obtained only by optimis-
ing yields. they would like to stress the need for effective measures
for controlling cosis of cultivation in the Farm. A Committee
which reviewed the working of the Farm in September, 1969, sug-
gested measures for savings in staff expenditure to the tune of
Rs. 1.25 lakhs, as it found a number of posts in the Farm to be
unnecessary. The Commitiee hope that, in the light of this posi-
tion, periodical/evaluation of the staff position would be made with
the help of prescribed norms. That Committee also found surplus
equipment and spares in the Farm worth Rs. 2.81 lakhs, besides
overstocking of P.O.L. products, where the stocks in hand ranged
from 2} months' requirements to 57 months’ requirements. As the
Farm lras now to function as a part of a commercial corperation
and pay its way, the Committee hope that cost-consclousness would
be instilled into all areas and levels of operations. In order to
control inventories, economic order size for each item in use will
have to be laid down for guidance of the ordering department.

Prospects of the Farm—Para 1.62 (S. No. 9)

1.27. Referring to the prospects of the Farm, the Public
Accounts Committee made the following observations in para 1.62
of their Fifty-Eighth Report:

““The Committee note that Government themselves are not
certain that even the profits made by the Farm in the
last two years can be maintained. Apart from other
factors. the absence of adequate irrigation facilities and
the vulnerability of the Farm to floods render the pros-
pects uncertain.’”

1.28. In their reply dated 4-12-1969. the Ministry of Food, Agri-
culture. Community Development and Cooperation have stated:

*The Farm has definitely turned the corner and has given
profits during the years 1966-67 and 1967-68 in succession.
There may not be substantial profits in 1968-69 because
for assisting the Rajasthan Government, it was decided
to put some areas under Barseem instead of foodgrains
as a measure of drought relief. Measures will be taken
for control of floods and for getting adequate irrigation
supplies. The question of continuing the lease beyond
1971 is already under consideration. The method of ad-
ministration of the Farm has been changed from the
departmental set up to a company set up from 1-8-1969.
It is hoped this will improve the working of the Farm.
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The Farm is playing a useful role in executing pro-
grammes of seed production and mechanisation of Agri-
culture, and in our opinion it would be desirable to con-
tinue to run the Farm gs at present.”

“We do not expect the profit in 1968-69 to be at the same
level as in 1967-68 as at the request of the Rajasthan
Government, we decided to put about 500 acres under
Barseem (a fodder crop) as a measure of drought relief.
Considering the acute scarcity of fodder in Rajasthan, we
decided to assist the Rajasthan Government by growing
fodder even if this involved some sacrifice on our part.”

1.29. While the Committee are reassured to note the recent im-
provement in the Farm’s performance, they would like to point
out that a lasting improvement is possible only if a standing solu-
tion can be found to the twin diametrically opposed problems—Ilack
of irrigation water and control of flood waters. This would involve
capital expenditure on a scale which it may noet be prudent to incur
til!l an assurance is forthcoming that the lease of the Farm land
would be extended on a long term basis. The Committee Lope that
Government will be able to work out a satisfactory arrangement in
respect of the foregoing matters.

Deficiencies in the Farm’s Accounts—Para 1.64 (S. No. 11)

1.30. Calling attention to the deficiencies in the system of
accounts obtaining in the Farm. the Public Accounts Coemmittee

made the following suggestions in para 1.64 of their Fifty Eighth
Report :

“The Commijttee observe that the existing system of accounts
suffers from several deficiencies. This was conceded by
the Government spokesman. The annual accounts cover
the period from July to June which is not very suitable
from the point of view of the Farm considering that the
rabi crop. the major produce of the Farm. is sold only
subsequent to June. The exclusion of the rental value
of the land and the temporary capitalisation of items of
expenditure like development and preliminary expendi-
ture are also not calculated to give a correct picture of
the cost of production each year. The Committee would
like Government to take immediate steps, in consultation

with Audit, to remove these deficiencies and streamline
the accounts.”
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1.31. In an action taken note dated 4-12-1969, the following reply

has been given to these observations by the Ministry of Food, Agri-
culture, Community Development and Cooperation :

“The existing system of accounts at the Farm was finalised
in consultation with the Comptroller and Auditor General
of India. We have addressed the A.G. Rajasthan for
certain modifications in the accounts system. The matter
is still under correspondence.

As stated earlier, the rent is being paid and is being shown
in the accounts. A proportionate share of the capitalised
items of expenditure like development and preliminary
expenditure is charged to the accounts every year and
this is the only way to correctly exhibit such expenditure
for the purpose of preparing accounts .....................
As pointed out during evidence by the Secretary, the
existing accounting procedure of preparing the proforma
accounts does not seem to be rational, as under that
system interest on capital recovered is added to the capi-
tal employed and losses/profits are deducted from/added
to the capital employed. This does not give a fair picture
of either the capital employed or the return on capital.
It is understood that the accounting procedure is under
review bv Comptroller and Auditor General. From Ist
August, 1969, the Farm has been transferred to a public
sector undertaking which would be maintaining the
accounts on commercial basis and this difficulty of know-
ing the true results of the Farm will also be eliminated.”’

1.32. In a further note dated 6-12-1969, the Ministry of Food,

Agriculture, Community Development and Cooperation have ela-
borated the position as under:

‘*As already mentioned in reply to para 160 and during
evidence, the existing accounting procedure of preparing
the proforma accounts does not seem to be rational, as
under that system, interest on capital recovered is added
to the capital emvloyed and losses/profits are deducted
from/added to the capital employed. For example during
1967-68, after accounting for the value of npening and
closing stock, the gross profit (total income minus ex-
penditure) amounted to Rs. 69.58 lakhs. Out of this, if
the entire capital invested by Government were treated
as loan capital, an amount of Rs. 558 lakhs would be
treated as interest paid to the Government. The net
contribution to Government by the Farm after deducting
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interest, indirect and preliminary expenses and deprecia-
tion, was Rs. 49.52 lakhs. The entire amount was credited
to Government through the treasury and no part of it
was retained by the Farm. Ordinarily, such re-payments
should be treated as a reduction in the loans provided by
the Government to the Farm. However, in the proforma
accounts, it is added to the capital employed, thus raising
the capital employed to that extent, instead of reducing
it. Depreciation on capital assets such as buildings,
irrigation channels, equipment etc. is as good as cash
income of the Farm credited to the Treasury which should
lead to a reduction in the capital employed. This is also
not provided for in the present accounting procedure. It
is understood that revision of this procedure is under
consideration of the C.A.G. and any instructions received
regarding the manner in which the assessment of the
correct financial results has to be prepared wiil be duly
complied with. In any case. from the year 1969-70 on-
wards, the accounts will be prepared on strictly com-
mercial lines as the Farm has been transferred to a
Public Sector Undertaking.”

1.33. The Committee have already drawn attention to the defi-
cviencies in the present system of accounts in the Farm. They
would like Government in consultation with the Comptroller and
Auditor General to take immediate steps for rectifving the defects
in the accounting procedure, so that it presents a true picture of
the working of the Farm.

Financial forecasts of new State Farm.:--Para 1.80 (S. No. 14)

1.34. Drawing attention to the decision of Government to set
up five new State Farms at Hissar, Sutlej. Sindhnur, Hirakud and
Aralam and to the deficiencies in financial forecasts prepared in
respect of these Farms, the Public Accounts Committee stated in
para 1.80 of their Fifty-Eighth Report (Fourth Lok Sabha):

“The Committee note that Government have now decided
to set up a corporate form of management for this and
for the five new State farms set up or in the process of
being set up. The Committee also note from the financial
forecasts prepared for four out of the five State farms
that Government expect an annual return ranging from
21 per cent to 57 per cent. the capital investment being
recouped within a period ranging from 3 to 10 years. The
Committee cannot, however, help feeling that Govern-
ment’s expectations of returns from these farms sre on
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the extravagant side. It is also a matter for regret that
the proposals for setting up these farms were brought
up. for approval before Parliament through the demands
for grants with no indication whatsoever of the econo-
mics of the schemes or of the working results of the
Farm at Suratgarh, which had then been in existence
for twelve years and had been incurring losses. The
experience so far gained with the Suratgarh Farm and
certain other factors mentioned in the financial forecasts
of the new State farms suggests the need for cxtreme
circumspection before committing resources for the
development of these farms on the basis of over-optimistic
anticipations regarding returns. The farm at Hissar,
which is expected to yield a return of 57 per cent and
recoup the capital invested over three years from 1968-69,
is dependent for its irrigation on the remodeliing of the
existing canal system in the area at a cost of Rs. 75 lakhs.
The remodelling has apparently yet to be started by the
State Government. In the case of the farm at Hirakud,
where a return of 21 per cent is anticipated and capital
is expected to be recouped within ten years from 1969-70,
the value of the produce in the first full crop vear, ie,
1968-69, has been Rs. 3.60 lakhs only as compared to the
expected return of Rs. 29.21 lakhs. Besides, the location
of the farm rendered four-fifths of the area of the farm
liable to inundation by the Hirakud Reservoir ‘for one
and a-half to five months in a year. The farm at
Sindhnur, from which a return of 38 per cent is antici-
pated and the capital is expected to be recouped in four
years from 1970-71, is situated in an area where ‘prolong-
ed droughts are of frequent occurrence’.”

1.35. In their action taken note dated 4-12-1969. the Ministry of
Food, Agricufture, Community Development and Cooperation have
replied to these observations as follows:

"*'The decision to set up a Corporation to run the Farms has
been taken as it 1s expected that under a company form
of administration, there will be a greater sense of com-
pulsion on the management to minimise losscs and to
make profits. The State Farms are essentially com-
mercial organisations and should run as such unhampered
by the procedures that govern the working of Govern-
ment Departments.

The notes on the demands for grants in respect of new State
Farms in 1967-68 and 1968-69 did not specify the amounts
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required for each particular Farm. There were general
provisions intended to be utilised for setting up new
Farms on the basis of the anticipated progress of negotia-
tions with the State Governments for acquisition of land.
Preparation of detailed financial estimates was not
possible at the time the budget estimates were framed.
It was not considered necessary to bring out the economics
of the working of the Suratgarh Farm for purposes of
these budget estimates, firstly, because in Government’s
opinion the Suratgarh Farm was doing reasonablv well
and secondly because there was an internationa! agree-
ment for setting up additional Farms and Goverament
had every intention of implementing this agreement, It
is our hope that the Farms set up under the ogreement
would be ccmmercially successful. Mention has been
made of a part of the land at the Hirakud Farm being
inundated for a vart of the year. This iz correct but
this land had been lying unexploited, after the construc-
tions of the Hirakud Dam and utilisation of land periodi-
cally inundated would be a unique experiment and its
results could be utilised for bringing under cultivation
large areas around other dams which also ge: inundated
for a part of the vear. Bv and large. our State Farms
have been set up on lands not under cultivation before
and by setting up the Farms. the Government has not
only developed the areas but has brought prosperity to
those areas besides making a contribution to the mechani-
sation of agriculture in the country.

Regarding the Farm at Sindhnur in Mysore, this Farm is in
the command of Tungabhadra area and we have assur-

ances of adequate irrigation supplies from State Govern-
ment.

Mention has been made of extravagant returns provided for
in the financial estimates of the Farm. These are the
first financial forecasts but every effort will be made to
see that the returns in commercial terms are reasonable.™”

1.36. In a further note dated 6-12-1969, the Ministry have stated:

“The management of the Farms have been told not to exceed
the expenditure limits indicated by the Committee. They
have also been told to endeavour to achieve the income
targets fixed by the Committee. After the Corporation
took over, an effort has been made to introduce greater
cost consciousness amongst all ranks of the Farms. Some
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incentive awards have also been announced. There
has also been a diversification of the activities of the
Farms and they have now been authorised to undertake
land development, land levelling and soil conservation
work on lands of private parties on purely commercial
terms. This is to ensure fuller utilisation of machinery
and man-power. As a result of these efforts, it is our

hope that the Farms will run as successful commercial
units in future.

The Committee appointed by the Corporation has prepared
estimates of expenditure and income for one year only.
This is a realistic approach as any estimates of expendi-
ture and income for a period as long as 4 or 5 years may
turn out to be highly wide of the mark. This exercise
of a Committee preparing estimates of expenditure and
likely income would be repeated every year.”

1.37. The Committee note the Government’'s view that the
financial forecasts in respect of the new State Farms, which the
Committee had characterised in their Fifty-Eighth Report as extrava-
gant in expectations, are ‘‘the first financial forecasts’’. Apparently
these farms will not be able to produee returns on the scale and
at the pace visualised in the original forecasts. The Committee
hope that Government will, in the light of this experience, ensure
that proposals involving substantial capital expenditure are not
approved on the basis of optimistic forecasts prepared without being
scrutinised by experts in that line, who are not connected with the
proposals. So far as these farms are concerned the Committee
would like Government to have a reassessment of the prospects
made and brought up before Parliament along with the relevant
demands for grants when they are next presented.



CHAPTER 11

RECOMMENDATIONS/OBSERVATIONS THAT HAVE BEEN
ACCEPTED BY GOVERNMENT

Recommendation

The Committee are unable to understand why the implementa-
tion of the Animal Husbandry. Horticulture and Poultry Schemes
were taken up, when the financial forecast for the Farm provided
specifically that these would be started only after perennial irriga-
tion became available. Government suffered in consequence a total
loss of Rs. 5.46 lakhs on these schemes. The Committee note that
the Poultry Section has been now wound up and that the Animal
Husbandry Section is proposed to be transferred out of the Farm's
jurisdiction. As regards the Orchard. it is seen that the question of
winding it up “‘wholly or partiallv is under active consideration’.
The Committee would like a decision on this point to be taken
expeditiously in order to save further losses.

[S1. No. 6 of Appendix XIII (Para No. 1.45) of 58th Report--4th
Lok Sabhal.

Action Taken

At the time the Farm started. it was expected that perennial
irrigation would be available by the end of 1959 but this expecta-
tion did not materialise. Since the original project envisaged tak-
ing up Animal Husbandry, Horticulture and Poultry Schemes, it
was decided to take them up in a wmall measure on a trial basis.
The emphasis at the Farm shifted later to the production of seeds
only, and that is why the sections referred to above were not

expanded.

However, the working of the sections was reviewed well before
the matter came to the notice of the P.AC. and the Poultry Section
was wound up in April, 1968. The Animal Husbandry Section was
handed over to the Central Cattle Breeding Farm early in 1969
Regarding the orchard. it has been decided to clear up an area
of 100 acres under the orchard.

[Deptt. of Agriculture u‘o No :-13/69-FR. dt. 4 12-1969].

n
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Further Information

The orchard at the Farm has not been completely discontinued.
All fresh plantation of fruit plants and trees has been discontinued
but the areas earlier planted are being maintained except for an
area of about 100 acres which had a large number of diseased plants.
These have been removed. The orchard is now better maintained
and is expected to yield a reasonable profit this year. The yield
is likely to increase in the coming years. The farm is also inter-
cultivating the orchard area with mustard, toria, gram and vege-
tables.

[Deptt. of Agriculture, O.M. No. 2-18/69-FR, dt. 6-12-69].

Recommendation

The Committee note that the Farm has to recover a sum of
Rs. 30 lakhs from various narties to whom Farm produce has been
sold. The arrears represent nearly 66 per cent of the Farm's average
annual income during the five vears ending 1967-68. The Com-
mittee would like the collection to be speeded up. The Farm should
also ensure that sales are in future made strictly on a cash basis
alone.

Sl. No. 10 of Appendix I1I (Para No. 1.63) of 58th Report-—ith
Lok Sabhal.

Action Taken

The arrears have now been reduced to about Rs. 12 lakhs. These
dues are mostly outstanding against departmental organisations and
we expect to recover them. Instructions were issued well before
the matter came to the notice of the P.A.C. that future sales will
invariably be made on a cash basis.

[Deptt. of Agriculture u/o No. 2-18/69-FR. dt. 4-12-69].



CHAPTER I

RECOMMENDATIONS/OBSERVATIONS WHICH THE COM-
MITTEE DO NOT DESIRE TO PURSUE IN VIEW QF THE
REPLIES OF GOVERNMENT. -

Recommendation

If the average yield of some of the crops in the Farm is com-
pared with yield obtained under crop demonstrations held in vari-
ous parts of the country under the Intensive Agricultural Develop-
ment Programme, the shortcomings in the Farm's performance be-
come even more evident. In respect of four out of the five principal
crops grown in the Farm, the highest average yield obtained in any
year since 1963-64 was 5 per cent to 49 per cent below the lowest
average yield obtained through crop demonstrations held in 1965-66
It is significant that the veilds under crop demonstrations were
obtained in a year generally rzcognised as one characterised by
widespread drought in the country.

[Sl. No. 2 of Appendix XIII (Para No. 1.31) of 58th Report—4th
Lok Sabhal.

Action Taken

The highest average vield of Bajra at the Suratgarh Farm was
10.27 quintals in 1964-65 against the lowest average yield of 5.43
guintals obtained through crop demonstrations in the I.A.D.P. dis-
tricts. In the case of paddy the highest vield obtained at the Farm
in 1964-65 was 253.67 quintals which was higher than the lowest
vield of paddy per hectare obtained in comvosite crop demonstra-
tion under LA.D.P. in 1965-66. The figure of 17.12 quintals earlier
reported by this Ministry for Suratgarh Farm was in terms of rice
and not paddy.

The Committee has compared the yields of paddv at the Surat-
garh Farm with the yields in Cachar District of Assam and the Rai-
pur district of Madhya Pradesh. In respect of ‘vheat. the comparison
is with Ludhiana in Punjab and Shahabad in Bihar. In respect of
maize, the combarison is with Aligarh in U.P. If the comparison
is made with areas of identica! ~nvirnnments. such as an 1.AD.P.
district in Rajasthan itself -='“~rr the climatic and other conditions
will be almost on par the position is favourable. A statement
showing yields of some important crops in Pali (LA.D.P.) District

24
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of Rajasthan and at Suratgarh for the years 1963-84 to 1967-68 is
enclosed (Annexure). A study of these figures shows that in most
cases, the production at Suratgarh Farm was much better than the
I.ADP. district of Pali.

[Deptt. of Agriculture u/o No. 2-18/69-F.R., dt. 4-12-69].

Further Information

(i) the names of the crops suitable for climatic and other
conditions prevalent in Suratgarh:

Experience has shown that the following Crops are suitable for
cultivation at the Suratgarh Farm:—

A. Kharif
(1) Paddy.
(2) Cotton.
(3) Sugarcane.
(4) Jowar.
(5) Bajra.
(6) Soya bean.
(7) Lobia.
(8) Cowpea.
(9) Moong.
(10) Guar.
(11) Dhaincha.
(12) Berscem (Fodder).
(13) Vcegetables.

B. Rabi
(1) Wheat.
(2) Gram.
(3) Oats & Barley.
(4) Oil-seeds (Mustard & Taramira).

(ii) the per hactare yield of these crops since 1963-6¢4 in Surat-
garh and other districts of Rajasthan, and
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The data is contained in Appendix III of the P.A.C,

(iii) the precise reasons for higher yield per hectare in IADP
Distts, (e.g. whether it is due to IADP districts having
introduced high yielding varieties which Suratgarh has
not introduced). ‘

A comparison of the figures of average yields given in Appen-
dix III of the 58th Report of the Public Accounts Committee shows
that geunerally, the yield of wheat. gram, rice, bajra, and jowar
compared favourably with the average yields in the LA.D.P. Distts.
of Pali, Aligarh and Shahabad. In the case of wheat, the yield
was higher than the average yield in these three IADP Distts. dur-
ing 1963-64 and 1965-66. In 1966-67, it was higher than the yields
at Pali and Shahabad. Ludhiana which has registered higher yields
is an intensivelv irrigated Distt.

In case of gram. the yeilds were generally higher than those
obtained in Aligarh and Shahabad Distts. In the case of rice,
the yields were higher than those obtained :in Raipur and Shah-
abad in all the years except 1967-63. In the case of bajra. the
vield was higher than that obtained at Pal: and Aligarh Distts, in
all the vears. In the casc of jowar. the vield at Suratgarh  was
higher than the aversge vield 'n Paii and in Ganganscur Distt. of
Rajasthan State where the Farm 5 located. As regards sugar-
cane. vields obtained at Suratcorh were substantially higher than
the average vield (except in 1964-65) in Ganzunasar Distt. of
Rajasthan.

The main reasun for the lower wer acre vield at Suratgerh in a
few cases is inadequate irrigation facilities.

[Deptt. of Agriculture. O.M. No. 2-18/69-FR. dt. 6-12-69].



27
ANNEXURE
Statement of average yislds of different crops at Suratgarh Farm and ar Pali (Rajasthan,
for the years 1963-64 to 1967-68

(In Kgy.; Hectaren

Year Pali
Suratgarlr {Rajasthan,
- CEREALS
Wheat
1963-64 . . . . . . . . R ) 1,158 310
196465 . . . . . . . . RS 1,020
1965-66 . . . . . . . . . . 1,340 1,000
1966-67 . . . . . . . , . 1.46% 927
1957-68 . . . . . . . . P13 [ RS
FERTEW
1963-64 . . . . . R 9o 13D
1964-65 . . . . . . 1,527 920
1965-66 . . . . . . —4h 250
1966-67 . R R . . A1 213
1967-68 . . . . . ~22 263
Vaize
196364 . . . . . . A . . . 1079 "y
1964-05 . . . ) . 1,211 TS0
1964-60 . . . . N34 ~o
1966-6~ . . . . . . . £89 TYO
1967-0N . . R . . . Q29 NI
Forear
1963-64 . . . . . . . 601 [{v)
1964-65 . . . . . . . . 38§ [R5
1965-66 . . . . . . . . . . 60 90
1966-67 . . . . . . . . . . k Vil 90
1967-68 . . . . . . . . . . 178 120

3101 LS—3.
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Recommendation

Before going in for any large scale investment on irrigation or
flood protection measures for the Farm. the Committee would urge
Government to consider seriously the necessity for such investment
having regard to the poor returns received from the Farm so far and
the dubious prospects of adequate financial or any other gains in
the future. Later in this Report the Committee have pointed out
that the Farm has failed to achieve the objectives underlying its set
up and suggested that Government should seriously consider giving
out the land to enterprising peasants for cultivation. The Committee
would like Government to take note of that position before making
further commitments in respect of the Farm.

[Sl. No. 5 of Appendix XTI (Paraz No. L34y of 58th Report—dth
Lok Sabha].

Action Taken

Against the handicaps of inadequate irrigation supplies and the
annual floods, the performance of the Suratgarh Farm cannot be
described as poor. If we consider the monetary returns only. though
the farm did suffer losses to the extent of Rs. 68.66 lakh upto the vear
1965-66, it wiped out all previous losses during the vears 1966-67 and
1967-68. The total net loss suffcred by the Farm upto 1965-66 was
Rs. 64.12 lakh. It carned a profit of Rs. 18.71 lakh in 1966-67 and
Rs. 49.52 lakhs in 1967-68. Therce was a net profit of Rs. 4.11 lakh
at the end of the vear 1967-68. In addition interests on the capital
emploved amounting to Rs. 41.51 lakh was also credited in the pro-
forma accounts of the Farm. Accounts for the vear 1968-69 have
not vet been finalized. As explained in reply to para 1 60 the pre-
sent system of preparing proforma account does not give o fair pic-
ture of either the capital emploved or the return on capitai. The
performance of the Farm should reallv be judged from a broader
angle. 1t cannot be denied that the Farm has developed o large
area of desert land and has made it fit for cultivation. It has raised
seeds and Farm produce worth Rs. 5.24 crores upto June. 1968, and
has provided employment to over a thousand families. It has also
contributed in some measure to the progress of mechanisation in
the countrv as a number of trained men from the various ranks
emploved at the Farm have gone out to serve Government Depart-
ments and other private organisations. The Farm has produced
substantial quantities of qualityv seeds which were given to the culti-
vators and have contributed to increased agrcultural production all
over the country,
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It has been suggested that we should seriously consider giving out
the land of the Farm to the enterprising peasants for cultivation.
The land belongs to the Rajasthan Government and is on lease to the
Government of India for the specific purpose of running a mechanised
seed farm. The existing lease of the land expires in 1971 and it is
not proposed to incur any substantial capital expenditure on the
Farm until the lease is extended. Large sized Farms are essential
for production of quality seed as isolation factor for the multiplica-
tion of nucleous and foundation seed is important and this isolation
can be done only in large size Farms as distinguished from lands of
private cultivators where isolation of land utilised for multiplica-
tion and production of nucleous and foundation seed is difficult.

Note:—The figures or profit and loss given above are slightly
different from those furnished earlier and incorporated in the Fifty
Eighth Report of the P.A.C. The earlier figures were also furnished
by the A.G. Rajasthan with the audil para. Some of the figures have
since been revised by the A.G. and the revised figures have been
adopted in this document. )

[Deptt. of Agriculture u/o No. 2-18/69-FR. dated 4-12-69]
Recommendation

The Committee note that over a period of twelve years. the Farm
made a total net profit of Rs. 5.04 lakhs. This works out to an
annual return of 0.17 per cent on the average capital employed. The
profits would be even less if allowance were to be made for lease
money on the land which the Farm does not have to pay. (Total
returns spread over a period of twelve vears. Average Capital taken
for the three vears cnding 1966-67 as given in the Audit Report
(Civil). 1968.)

[SI. No. 7 of Appendix XIII (Para No. 160y of 38th Report—4th
Lok Sabhal

Action Taken

For purposes of working out the annual return. the Committee
have taken the profits for all the years from 1956-57 to 1967-68 while
they have worked out the capital as the average of the three years
ending 1966-67. The capital employed by the Farm for different
vears varied from 7.59 lakhs in 1956-57 to Rs. 180 lakhs in 1967-68.
Moreover, it may be mentioned that. as pointed out during evidence
by the Secretary, the existing accounting procedure of preparing the
proforma accounts does not seem to be rational, as under that system
interest on Capital recovered is added to the Capital employed and
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losses/profits are deducted from/added to the Capital employed.
This does not give a fair picture of either the Capital employed or
the return on Capital. 1t is understood that the accounting proce-
dure is under review by Compiroller & Auditor General. From 1lst
August. 1969, the Farm has been transferred to a public sector under-
taking which would be maintaining the accounts on  commercial
basis and this difficulty of knowing the true results of the Farm will
also be eliminated.

The Farm payvs a sum of Rs. 87.000 per annum to the Rajasthan
Government as Malkana charges which is the same thing as the rent
of the land.

Note:—The figure ol Capital employved in 1967-66 (Rs. 180 lakhsy
has been compiled from subsidiary accounts and has not been ven-
fied by audit as a combined proforma accounts for the Suratgarh and
Jetsar Farms was prepared in that veer duc to thie merger of the
two Farms from 1-1-1968.

[Deptt. of Agriculture u o Noo 21868 FR, dated 4-12-60°
Further Information

It has been stated in the Minstry s reply that the Farni payvs o
sum of Rs. 87,000/- per annum 1o the Rajasthan Government  a-
Malkana charges which i~ the same thing o~ rent of the land . In
this connection. attention s invited to paragruph 1.50 of the H8th
Report of P.A.C. (Fourth Lok Sabha) wherein it is mentioned that
according to the terms and conditions of the lease no lease money
will be charged by the State Governmen: from the Central Govern-
ment.

Please clucidate: -

(i) the definition of Malkanu charges,
i1) how the Malkana charges is the same thung as the 1ent of
land.
(iii) whether any lease moneyv is being at all paid:
According to the agreement with the Rajasthan Government. the
following payvments are being made:
(a) Land Revenue:
*

Ranging from 19 nP 10 31 nP per bigha depending upon the classi-
fication of land as Nali, Rohi or Dhora in the revenue records of the
State Government and the exact rates fixed by the State Govern-
ment revenue authorities.
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{b) Patwar Cess:

At 0.6 np per rupee of land revenue mentioned at (a) above
{payable till the date of remission of this cess by the State Govern-
ment).

{c) District Board Fee:

At 0.03 np per rupee of land revenue or at 0.06 np per rupee
from the date indicated by the State Government.

{d) Malkana:

At Re. 1/- per bigha for dry (Barani) land, Rs. 2/- per bigha for
seasonally irrigated land and Rs. 4 - per bigha for perennially irri-
gated land.

It will be noticed that we are paying malkana in addition to the
the land revenue. ‘Malik’ means owner. The amount to be paid
to the owner of the land for the use of his land is called ‘Malkana’.
Malkana evidently is the land rent and is being paid in addition to
land revenue,

The Patwar Cess and District Board Fee were later abolished by
the State Government and replaced by a Panchayat Samiti tax at
5 per cent of land revenue. education cess at 2 per cent of land
revenue and a Land Revenue Surcharge.

(ivi whether the lease deed stipulates pavment of lease money;
and

The lease decd has not yet been executed. The draft deed drawn
up. however, provides for payment of the charges as detailed above.

(v) in view of what has been stated in Annexure D of Minis-
try's reply to item 8 of list of points arising out of evidence
tendered before the P.A.C. on 23rd January. 1969, how is
it now maintained that lcase money is being paid.

In reply to item 8 of the list of points arising out of evidence
tendered before the P.A.C. on 23-1-1969. this Ministry had furnished
a copy of the EF.C. memo in 1956. The details of payments to be
made to the State Government as mentioned against items (i) to
(iii) were finalised only in April, 1962. Hence, these were not
mentioned in the E.F.C. memo prepared in 1956.

[Deptt. of Agriculture, O.M. No. 2-18/69-FR, dated 4-12-69).
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Recommendation

The Committee cannot help feeling that in their anxiety to use
certain gift equipment received, Government committed themselves
to a large investment on the Farm without considering whether
such an investment would be worth-while. It is significant that the
financial forecast of the Farm prepared at the time of sanctioning
the project did not spell out the economics of the venture in any
precise terms. The forecast in fact contemplated that the econo-
mics would be worked out “in a more precise way” after “the
scheme has been in progress for some time . It was unfortunate
that this was never done. In the result, substantial sums of monev

were expanded on the project from time to time without commen-
surate return.

[Sl. No. 12 of Appendix XIII (Pava Ne. 1.78) of 58th Report—4th
Lok Sabha’.
Action Taken

The first financial forecast of the Farm was prepared in 1956,
In December. 1960, its working and the financial results upto 1960-61
were reviewed and the scheme revised in the light of actual
experience in the first four vears. Further the work of the Farm
was reviewed everyv year at meetings of the Board of Management.
As explained in paras 1.34 and 1.60 the Farm has fully met the
interest charges at the prescribed rates on capital emploved by
Jovernment and in addition given a net profit of Rs. 4.11 lakhs.

[Deptt. of Agriculture u/o No. 2-165.09-FR, dated 4-12-69].
Further Information

Financial results pf the Farm for the vears 1956-57 to 1960-61
were reviewed in 1961 and a note was submitted to the Expenditurc
Finance Committee. A copv of the Review is enclosed (Not prin-
ted). As regards future years. the note stated that the economics
would depend on the availability of perennial irrigation.

[Deptt. of Agriculture, O.M. No. 2-18/69-FR. dated 4-12-69]

Recommendation

Earlier in the Report. the Committee have drawn attention to
the altogether inadequate returns on the capital invested in the
Farm during twelve years. The problem of floods and lack of irri-
gation facilities faced by the Farm from the start have yet to be
satisfactorily solved. Besides. the lease on the land obtained for the
Farm from the Government of Rajasthan is due to expire in 1971.
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The Committee would like Government seriously to consider whe-
ther, in view of these circumstances. it would be worth-while at all
for the Farm to continue. The Committee are inclined to the view
that the intended objectives of the Farm might be better served if
arrangements would be made through the State Government for
the land held by the Farm to be distributed to progressive and
enterprising peasants for cultivation.

[SL No. 13 of Appendix XIII (Para No. 179) of 58th Report—4th
Lok Sabha].

Action Taken

The Farm has definitely turned the corner and has given profits
during the years 1966-67 and 1967-68 in succession. There may not
be substantial profits in 1968-69 because for assisting the Rajasthan
Government, it was decided to put somec areas under Barseem
instead of foodgrains as a measure of drought relief. Measures
will be taken for control of floods and for getting adequate irriga-
tion supplies. The question of continuing the lease beyond 1971
is already under consideration. The method of administration of
the Farm has been changed from the departmental set up to 2
company set up from 1-8-1969. It is hoped this will improve the
working of the Farm. The Farm is playing a useful role in execut-
ing programmes of seed production and mechanisation of Agricul-

ture. and in our opinion it would be desirable to continue to run
the Farm as at present.

[Deptt. of Agriculture u/o No. 2-18/69-FR. dated 1-12-69].

Recommendation

The Committee would like Government carefully to reassess the
financial viability of the new State Farms m the light of these
and other relevant factors. A number of seed Farms have been
set up in the various States under the Five Year Plans to cater to
the objectives that the new Central Farms are intended to achieve.
In States like Maharashtra, a Farming Corporation has also been
set up. The Committee would like in this connection to draw
attention to the observations of the Administrative Reforms Com-
miscion about the need for the Central Government to divest itself
“in the interests of economic development” of “functions and
responsibilities which are legitimately those of the States” and to
“encourage the States to take over....progressively responsibilities
in areas which undoubtedly belong to them’. The Commission
have specially drawn attention to various agricultural, poultry and
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animal husbandry schemes as examples of activity “which, pro-
perly speaking, should not be handled by the Centre.” The Com-
mittee hope that, in the light of this position, the proposal to set
up new Central Farms will be reconsidered by Government.

[SlL. No. 75 of Appendix XIII {Para No. 1.81) of 56th Report—4th
Lok Sabhal.

Action Taken

Each Central State Farm is set up after discussion with the
State Government concerned. The area selected is usually undeve-
loped land which the State Government is happy to have developed
through the Central Government agency. The seed production
programmes at the Farm are taken up in consultation with the
Agriculture Departments of the State Governments and they have
the first right on the seed produced. The State Government. no
doubt, keep in view the seed production expected from their own
seed Farms while suggesting programmes of seed production at the
Central State Farms. As mentioned earlier, the five Farms in Orissa,
Punjab, Haryana. Mysore and Kerala are being set up in compliance
with an international Agreement. The Farms, as stated above,
would play a useful role in the overall argicultural programmes of
the country. Regarding the schemes relating to poultrv and animal
husbandry. the poultry scheme has already been wound up at the
Suratgarh Farm. It is not proposed to include it in the activities
of anv other Farm. The animal husbandrv scheme has also been
handed over to a Central Cattle Breeding Farm. vhese object s
genetic improvement of cattle. Regarding any additional Farms
hesides the five Farms to be set up under the agreement with the
U.S.S.R. Government, it has been recently decided tha* for the
present no new additional Farms will be set up.

[Deptt. of Agriculture u/n No. 2-13/69-FR. dated +12-69].



CHAPTER IV

RECOMMENDATIONS/OBSERVATIONS REPLIES TO WHICH
HAVE NOT BEEN ACCEPTED BY THE COMMITTEE AND
WHICH REQUIRE REITERATION

Recommendation

The Committee are not at all impressed by the performance of
the Seed Farm over the vears. The kharif production of the Farm
in 1967-68 was about a sixth of what it was in 1963-64. Over this
period, the rabi crop did improve; on the other hand the average
vield of some of the major rabi products declined. Besides, the
yield of the crops, both rabi and kharif, varied eratically from
year to year. Apparently, the Farm has still not been able to work
out a proper crop pattern which as far back as 1961 the Estimates
Committee had considered essential for optimising yields.

[SI. No. 1 of Appendix XIIT (Para No. 1.30y of 56th Repori—4th
Lok Sabha].
Action Taken

The farm has been visited by floods since 1958. Upto the year
1964, the intensity of the floods was not very high. In the vear
1964, the floods were of an unprecedented nature with the result
that our kharif crop was greatly damaged. It was therefore
decided that only the area protected “with bunds and where irri-
gation was available should be cultivated in the kharif season.

While it is true that seed production in kharif 1961 was orly
one sixth of that in kharif 1963, the total production inclusive of
non-seed production was only slightly lower in kharif 1467 com-
pared to kharif 1983 if Dhaincha and sugarcane is exclude.i.

A statement (Appendix-I) showing the crop-wise tota' produc-
tion in respect of 1963 kharif and 1967 kharif is enclosed. It will
be observed that whereas the total vield of kharif crops (excepting

Dhaincha and Sugarcane) was 10.580 quintals in 1963. it was 9.191
quintals in 1967.

The cultivation of Dhaincha was considerablv reduced because
of the difficulty in collection of seed in a big area which used to
shed and create problems in the Farm as weed wherever it was
carried by floods waters. The turning of Dhaincha into green
manure was not found feasible due to lack of adequate irrigation

35
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facilities. The cultivation of sugarcane was drastically reduced as:
there was accumulation of dues from the Ganganagar Sugar Mills.
which was the only Sugar Mill in the area and which was the
customer of the Farm for sugarcane.

The yield of crops depends on a variety of indefinite factors
and that is why it is not possible to pin down productica to any
pre-determined figure. There shall always be fluctuations in the
average production of different crops and it cannot be regulated
with any precision of the type possible in a manufacturing unit.
The cropping programme is linked with programmes for the pro-
duction and multiplications of various types of seeds and it is not
possible to have a standing cropping pattern. For example, in
kharif 1968-69 a considerable area was put under Soyabeans for the
first time because there was urgent need to multiply Soyabeans
seed imported from abroad.

As desired by the Estimate Committee action was taken for
evolving a suitable cropping pattern. Certain crops like Til and
Gram which were sown in the initial stages and which did not give
gcod output per acre were either dropped or the areas under them
reduced. While the crops suitable for cultivation at the Farm have
been determined it is not possible to  adopt a rigid pattern fo
acreage to be put under each crop. Acreage under cach erop has
to be determined each vear depending upon the ivpes of sced need-
ing multiplication at a given time and other factors like the prevail-
ing prices and marketing possibilities of the produce, costs of
nreduction, irrigation and weather conditions ete.

[Deptt. of Agriculture u/o No. 2-18/69-FR., dt. ¢ 12.69}

Further Information

(i} The total kharif production for each of the years since
1963-64-—separatelv for seed and non.ceed

produstion:
and

(ii) the break-down of vield under each of the kharif crop:
since 1963-64-—separately for seed and non-sced produc-
tion.

The information is given in the statemenrt attached (Annexure)

[Deptt. of Agriculture, OM. No. 2-16/69 FR d* 6-12-69]



ANNEXURE

Statement showing Production of Kharif Crops in respect of C.8.F. Suratgarh (Rsjssthen)
Seed and Non-sced

Sk Name of Crop 1963-64 196.4-65 1965-66 1966-67 1967-68
No. Seed Non-seed Secd Non-seed  Seed ~ Non-seced  Seed Non-seed Seed  Non-seed
(In Quintals;
1. Paddy 3336°06  595°73 59318 11587 400 735°08  170-88 1741-03  499°80  2316°55
2, Cotton 3iN12-04 {476° 43 3300 43 3223.96 3944°01
3. Jowar . S15°26 235°85  *408-7Th *432-%0 304° 30 136-01 23- 85 17-10
4. Maize £23°93 118-08 15540 38-16 166- 16 231-93 249 41 176:99  158-75 483-40
5. Guar *826-06 247-00 29800 253+ 05 312:98 390°1%§
6. Dhaincha 118809 100-00  101%-35  10I8-3% 12525 620-05 635 20-00
7. Jute 549 10°87 *2359° 7% 110 80 65°93 .
8. (Groundnut 1114 17-23 1 49 -3t .
9. Castor. 11414 * 340
10. Cownea 1199 §° 0y *1-08 4:60
11, Bajra . 543t 3417 160 50 25-05% 3771 s2-80  2134-00 307 50 56712 665:23
12, Sun-hemp 6042 .
12, Sugaraane 12448174 38852- §1 10735+ §O 10158 14 3485°60
14. Fodder 34225
LR

15,

Moth & Bajra Mixed.,

LE
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No.

16,
17,
18,

T9,

Nk e m— e -~ - - EOREPRE § ———— Cmee e e ae L L
Name of Crep 1963-64 1964-65 1965-66 1966-67 1967-68
Seed Non-secd Sced Non-seed Seed Nop-sced Sced Non-seed Seed Non-seed
Moong *y8- 40 7:90 3-7%
Sanai 4- 88 642 s
Arhar 22-46 ©56
nd I-41 517
7012:00 129423-70 240y ) 481Ny 4 1026-75 15400°59  9SR- 59 1676393 126422 11322-04
Tara Suen NoN-Sgd 13613570 17058 8o 1643614 17722:02 12586-26

*Subfect to fuy ther Certfication,

8¢
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Recommendation

The Committee recognise that the Farm has been affected by
lack of adequate irrigation facilities on the one side and by floods
on the other. The supply of irrigation to the Farm, which is
situated at “the tail end” of the Bhakra system, has over the last
five years been 31 per cent of its allowance or less, the allowance
itself being only 40 per cent of the Farm’s requirements. However,
the distribution system of the Farm cannol cope with full supply
from Bhakra, even when it becomes available in 1971, except after
extensive remodelling which it is estimated to cost Rs. 94 lakhs.
The alternative that Government is now contemplating is to
switch the Farm to supplies from the Rajasthan Canal but adequate
supplies from this source are not likelv to materialise before 1975.
Besides. the cost of remodelling of the distribution system to this
source of supply has yet to be worked out. The Committee find the
entire position in regard to the provision of irrigation to the Farm
is extremely unsatisfactory. It also raises the basic guesticn as io
whether the site for the Farm was correctly chosen.

[SI. No. 3 of Appendix XIII (Para No. 1.3 of 58th Repori—--4th
Lok Sabha}
Action Taken

It is not denied that irrigation supplies to the Farm have been
unsatisfactory. but constant efforts are being made to get increased
irrigation supplies. Tt has been recently decided to switch over the
irvigation svsiem for the Farm to the Rajasthan Cznal instead of
the Bhakra canals. The cost of remodelling in the formcr case will
he Tower. But the present lease of land with the Suratgarh Farm
expires in 1971 and it is not proposed to incur anv substantial
expenditure of a capital nature such as remodelling of canals until
the lease of the land is extended. The quesiion of the extension of
lease is under discussion with the Rajasthan Government.

Regarding the suitability of the site, this was the onlv large sized
site available for utilising the machinery gifted by the USSR
Government for setting up a large sized mechanised Farm. When
the site was selected. floods were unknown in the area. Even before
the Farm was set up, towns and villages, railway tracks and railway
stations already existed in the drv river bed. The first flood came
only in 1958.

) [Deptt. of Agriculture. u/o No. 2-18/69-FR.. dt. 4-12-691.

Further Information

We have requested the Rajasthan Government to make irrigation
water available from the Rajasthan Canals System, in accordance
with a decision taken in a meeting with representatives of the State
Government. It is not known when the Rajasthan Gevernment will
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‘be able to arrange this. The matter is being pursued with the
Rajasthan Government.

The exact cost of remodelling of the distributions is not yet
known, but we have been assured by the representatives of the
Rajasthan Government in informal discussions that this will be much
lower than if increased irrigation supplies were to be obtained from
the Bhakra System. In any case, as stated earlier, it is not proposed
to incur any substantial expenditure of a capital nature until the
lease of the land is extended.

The lease of the land has not so far been extended and the matter
is under correspondence with the Government of Rajasthan.

[Deptt. of Agriculture, O.M. No. 2-18/69-F.R.. dt. 6-12-64])
Recommendation

As regards the problem of floods. the Committee observe that they
have become a ‘hardy annual’, as the Farm is located in the bed of
a river. A comprehensive flood protection scheme has vet to be
worked out thirteen vears after the Farm has come into existence
though the Committee are informed that it is being looked into. As
early as 1961, the Estimates Committee had wurged that control
measures in this respect should be taken with utmost speed. It took
six vears after that for a diversion channel to be built and even this
“gave wav under the impact of the first flood it had te cope with
that very year.”

[Sl. No. 4 of Appendix XIII ¢Pa No. 1.55) of 3tth Report— ith

Lok Sabha}
Action Taken

The Farm was set up in 1956 and. as mentioned above. the loods
in the Ghaggar river were not known at that time. The first floods
came only in 1958 and the Ministry of Food and Agriculture have
been in continuous touch with the Rajasthan Government for pre-
vention of floods. Private lands were also involved. The Rajasthan
Government constructed a flood diversion channel and it was hoped
that this would solve the problems to s large extent but the channel
also gave way in 1937 under the impact of the first flonds it had to
cope with that very vear. The diversion channel was constructed
not by the Farm but by the Rajasthan Government. A Committee
comsisting of the Chief Enginecr. Irrigavon. Rajasthan; the Chief
Engineer. Rajasthan Canal Project and the Director of the Farm has
been set up to finalise a flood control scheme for the Farm  But as
stated earlier. it is not proposed to incur any large scale expenditure

either on a flood control scheme or an anv other ftem until the lease
nf the Farm is extended

[Deptt. of Agriculture. u/o No. .12 ‘60-FR. d¢ 4-12-691
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Further Information

Enquiries from the District authorities show that there had been
no floods in the Ghagger river in living memory prior to 1958. The
position is however being verified by a reference to the District
Gazetteer. the revenue authorities and the Central Water and Power
Commission.

The floods have been attributed to the extension of irrigation to
large aress in Punjab and Haryana and the construction of a number
of draing discharging into the Ghaggar river bed from these two
States. During the monsoon, these drains carry a large quantity
of rain water into the river bed which starts flowing into the
Suratgarh area.

A flood contrel scheme has been worked out and its cost is esti-
mated at about Rs. 50 lakhs. Tt will benefit not only the Suratgarh
Farm but also the private cultivators in the areas. The flood control

scheme will also benefit the Railways and the P.W.D. Department
' of the Rajasthan Government. The question as to hnw the cost of
the Flood Control Scheme should be shared is being discussed
hetween the various beneficiaries.

[Deptt. of Agriculture. O.M. No. 2-15/69-F.R.. dt 6-12-69]

Recommendation

The very low return on investment would appear to have been
caused by the high cost of production on the Farm. The data at
page 22 of the Report would show that the cost of production of
crops raised by the Farm, beside being subject to large variations
from vear to year. staved above the range of prices fetched by sales
i & number of cases. Apparently. low productivity and heavy
establishment and labour expenses, amounting on an average to
35 pepr cent of the total cost have contributed towards this position.
I is regrettable that no systematic measures to control the expendi-
ture on labour and establishment were taken though, as early as
i961. both the Estimates Committee and a Committee on Large
Sized Mechanized Farms set up by Government nad emphasized
their importance to the Farm.

[S1. No. 8§ of Appendix XTII (Pava No, 1.61 of 35th Report —4th
Lok Sabhal.

Action Taken
The low return on investment is due to the fact that as observed
by the Committee in para 1.32 of the Report, the supplv of irri-
¢ation to the Farm which is situated at the tail end of the Bhakra
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system has over the last  years been 31 per cent of its allowance
of less, the allowance itsell being only 40 per cent of the Farm’s
requirement. While the yield of crops depends mainly on ade-
quate and timely irrigation, the employment ol labour is on the
basis of area under cultivation and cannot be reduced drasticaily
even when the intensity of irrigation is inadequate. However, the
number of labourers to be emploved at the Farm is assessed
every month taking into account the velume of work. The ad-
ministrative expenses in the running of Suratgarh Farm are not
considered high. They have been calculated ta be 12 per cent.
13 per cent and 14 per cent of the cost of production in the vears
1965-66, 1966-67 and 1967-68 respectively by the Audit as per the
Inspection Report on the accounts of the Farm issued by the AG.
for the vear 1967-65. In spite of all this. the cost of production fo
sugaccane. hvbrid maize und paddy is lower than the cost ol pro-
duction at  Pantnagar University Farm. When food  control
mesasures are adopted. it would be possible to bring larger avea
under kbarif crops and this would bring down the cost of produc-
tion.

[Deptt. of Agriculture, u/o No. 2-15 69-FR. di. 4-12-69].

Recommendation
The Committer note ‘hat Governmen: themsclves are not ¢or-
tain that even the profits made by the Farm in the last two vears
can be maintained. Apart {rom othe: faciors, the absence  of
adequate irrigation facilitics and the vulnerability of the Farm
to floods render the prospects uncertuin.

Sl No. 9 of Appendix XTI (Pava Nao 162y of 56th Report--4th
Lok Sabhul

Action Taken

We do not expect the profit in 1965-6% 4 be at the same level
as in 1967-68 as at the request of the Rajasthan Government., we
decided to put about 500 acres under Barseem (a fodder crop) as
a measure of drought rclief. Considering the acute scarcity  of
fodder in Rajasthan. we decided to assist the Rajasthan Govern
ment by growing fodder even if this invelved <some sacrifice vn
our part.

The Farm has constructed in 1969 some new protective bunds
in the farm area to control the flood waters. It has strengthened
the existing bunds and these bunds now total 25 miles.  After the
lease of the Farm is extended. comprehensive flood control
measures will be adopted. When we switch over to the Rajasthan
Canals System. as envisaged. the irrigation supplies will nlso
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improve. The Farm will then do much better than it has done
in the past.
[Deptt. of Agriculture uio No. 2-18!69-FR, dt. 4-12-69].

Further Information

A copy of the proforma accounts of the Suratgarh Farm for the
year 1967-68 was furnished along with the supplementary material
supplied to the P.A.C. in 1968. The proforma account prepared
by the Accountant General was a combined account for the Surat-
garh and Jetsar Farms. As the P.A.C. was considering only the
Suratgarh Farm, the proforma account for the Suratgar Farm alone
was prepared from the subsidiary accounts maintained at the Farm
and was furnished to the PAC.

As already mentioned in reply to para 1.60 and during evidence,
the existing accounting procedure of preparing the proforma ac-
counts does not seem to be rational, as under that svstem, interest
on capital recovered is added to the capital emploved and losses/
profits are deducted frum/added to. the Capital employed. For
example during 1967-68. after accounting for the value of opening
and closing stock, the gross profit (total income minus expenditure)
amounted to Rs. 6958 lakhs. Out of this. if the entire capital
invested by Government were treated as loan capital, an amount
of Rs. 5.58 lakhs would be treated as intercst paid to the Govern-
ment. The net contribution to Government by the Farm after
deducting interest, indirect and preliminary expenses and deprecia-
tion, was Rs. 49.52 lakhs. The entire amount was credited to Gov-
ernment through the treasurv and no part of it was retained by the
Farm.  Ordinarily. such re-payment. should be treated as a reduce-
tion in the loans provided byv the Government to the Farm. How-
ever, in the proforma accounts. it is added to the capital employed,
thus raising the capital emploved to that extent. instead of reduc-
ing it. Depreciation on capital assets such as buildings. irrigation
channels, equipment ctc. is as good as cash income of the Farm
credited tn the Treasury which should lead to a reduction in the
capital employed. This is als, not provided for in the present
accounting procedure. It iz understood that revision of this pro-
cedure is under consideration of the C.AG. and anyv instructions
received regarding the manner in which the assessment of the
correct financial results has to be nrepared will be duvly complied
with. Tn anv case, from the vear 196970 onwards. the accounts
will be prepared on strictly commercial lines as the Farm has been
transferred to a Public Sector Undertaking.

The proforma accounts for the vear 1968-69 have not yet been
drawn up. A comparative note on the financial results of the Farm

3101 LS4
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during 1967-68 and 1968-69 will therefore be prepared in consulta-
tion with the Accountant General, Rajasthan, after the accounts
for 1968-69 have been compiled and audited.

[Deptt. of Agriculture, O.M. No. 2-18{69-FR, dt. 6-12-69].

Recommendation

The Committee observe that the existing system of accounts suffers
from several deficiencies. This was conceded by the Government.
The annual accounis cover the period from July to June which is
not very suitable from the point of view of the Farm considering
that the rabi crop. the major produce of the Farm, is sold only
subsequent to June. The exclusion of the rental value of the land
and the temporary capitalisation of items of expenditure  like
Development and preliminary cxpenditure are also not calculated
to give a correct picture of the cost of production cach year. The
Committee would like Government 1o take immediate <teps, in
consultation with Audit, to remove thesc deficicncies and stream-
line the accounts,

[Sl. No. 11 of Appendix XITl (Para No. 1.64} of 58th Report—4th
Lok 3abhal.
Action Taken
The existing system of accounts ot the Farm was finalised in
consultation with the Comptroller and Auditer General of India.
We have addressed the A.G. Rajasthan {o- certain modifications in
the accounts system. The matter is st'!! under correspondence.

As stated earlier. the rent is being pa:d ard is being shown in
the accounts. A proportionate sharc of the capitalized items of ex-
penditure like devclopment and prehminary expenditure is charged
to the accounts every vear and this is the only wav to correctly
exhibit such expenditure for the purpose of preparing accounts.

[Deptt. of Agriculture, u o No, 2--18 69 FR, dt. 4-12-69).

Recommendation

The Committee note that Government have now decided to set
up a corporate form of management for this and for the five new
State Farms set up or in the process of being set up. Th» Com-
mittee also note {rom the financial forecasts prepared for four out
of the five State Farms that Government expect an annual return
ranging from 21 per cent to 57 per c¢eit the capital investment being
recouped within a period ranging {rom 3 to 10 years. The Com-
mittee cannot, however, help feeling that Governments expecta-
tions of returns from thcse Farms are on the extravagant side. It
is also a matter for regret that the proposals for setting up these
¥arms were brought up for approval before Parliament through
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the demands for grants with no indication whatsoever of the econo-
mics of the schemes or of the working results of the Farm at Surat-
garh, which has there been in existence for twelve years and had
been incurring losses. The experience so far gained with the Surat-
garh Farm and certain other factors mentioned in the financial fore-
casts nf the new State Farms suggests the need for extreme circum-
spection before committing resources for the development of these
Farms on the basis of ever-optimistic anticipations regarding re-
turns. The Farm at lissar, which is expccted to yield a return
of 57 per cent and recoup the capital invested over three years from
1968-69, is dependent for its irrigation on the remodelling of the
existing canal system in the area at a cost of Rs. 75 lakhs. The
remodelling has apparently yet to be started by the State Govern-
ment. In the case of the Farm at Hirakud, where a return of 21
per cent is anticipate and capital is expected to bhe recouped within
ten years from 1969-70, the value of th~ produce in the first full
crop year, ie. 1968 69, has been Rs. 3.60 lakhs only as compared
to the expected return of Rs. 29.21 lakhs. Besides, the location of the
Farm renders fourfifths of the area of the Farm liable to inundation
by the Hirakud Resecrvoir, “‘for onc¢ and a half to five months in a
year.”” The Farm at Sindhnur. from which a return of 38 per cent
is anticipated and the capital is expected to be recouped in four
years from 1970-71. is situated in an area where ‘‘prolonged
droughts are of frequent occurrence”.

[S1. No. 14 of Appendix XIII (Para No. 1.80) of 58th Report—4th
Lok Sabhal.

Action Taken

The decision to set up a Corporation to run the Farms has been
taken as it is expected that under a company form of administra-
tion, there will be a greater sense of compulsion on the manage-
ment to minimise losses and to make profits. The State Farms are
essentially commercial organisations and should run as such un-
hampered by the procedures that govern the working of Govern-
ment Departments,

The notes on the demands for grants in respect of new State
Farms in 1967-68 and 1968-69 did not specify the amounts required
for each particular Farm. There were general provisions intended
to be utilised for setting up new Farms on the basis of the antici-
pated progress of negotiaticns with the State Governments for
acquisition of land. Preparation of detailed financial estimates was
not possible at the time the budget estimates were framed. It was
not considered necessary to bring out the economics of the working
of the Suratgarh Farm for purposes of these budget estimates.
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firstly, because in Government's opinion the Suratgarh Farm was
doing reasonably well and secondly because there was an inter-
national agreement for scttirg v additional Farms and Govern-
ment had every intention of impicmenting this agreement. It is
our hope that the Farms set up under the agreement would be
commercially successful. Mention has been made of a part of the
land at the Hirakud Farm being inundated for a part of the year.
This is correct but thic land had bern lving unexploited. after the
constructions of the Hirakud Dam and utilisation of land periodi-
cally inundated would be a unique experiment and its results
could be utilised for bringing under cultivation large arcas around
other dams which also get inundated for a part of the year. By
and large. our State Farmz have been set up on lands not under
cultivation before and by setting un the Farms. the Government
has not only developed the areas but has brought prosperity to
these areas besides making a contribution te the mechanisation of
agriculture in the country.

Regarding the Farm at Sindhnur in Mysore. this Farm i- in the
command of Tungabhadra area and we have assurances of adequate
irrigation supolies from Stat Government.

Mention has been made o extravagent roturns provided for an
the financial estimates of the Farm. These are the first financial
forecasts but every eflort will be meode 1o «2¢ that the returns in
commercial terms are reasanabic

[Deptt. of Agricuiture u o No. 216/60-F R dt. 4-12-69].

Further Information

The State Farms Corporation of Indix lid 100k sver the ad-
ministration of all the Centrul State Furms from the 1=t August.
1969. Immediately after this change-cver. the Corporat.on upplied
itself to the task of_streamlining «7 =i ‘h- Farms A Committee
was appointed consisting of seni techr-ci’ officers in the head-
quarters office of the Corporation and the Geners' Manuager of ecach
Farm to go into the working of all of them and the Committee
has already completed its work so lar as *he Turme at Suratparh,
Jetsar, Hissar and Jharsuguda uare concerned  The terms of refer-
ence of the Committec asked them to Jouvk :nte the sl and equip-
ment requirements of the Farms. These aiso asked them to look
generally into questions about imvroving the ceonmics of  the
Farms. As a result of the work of the Committee, romt over:
staffing has been discovered at the older Farms, namely. Suratgarh
and Jetsar and efforts have been made to tran<fer staff from these
Farms to the newer Farms. The staftf s‘rennth at the older Farms

has been reduced without retrenching any individual so far  The
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Committee has also declared some equipment and spare-parts as
surplus at the older farms and these will be disposed of if they
are not wanted at the newer Farms. The Committee has prescribed
limits of expenditure for each ol the Farms for the year ending
30th June, 1970 (which is the financial year adopted by the Cor-
poration) and has also prepared realistic estimates of income for
the year. The management of the Farms have been told not to
cuceed the expenditure limits indicated by the Committee. They
have also been told to endvavour to achieve the income targets fixed
by the Committee. After the Corporation took over, sn effort has
been made to introduce greater cost consciousness amongst all ranks
of the Farms. Some incentive awards have also been announced.
There has also been a diversification of the activities of the Farms
and they have now been authorised to undertake land development,
land levelling and soil conscrvation vork on lands of private par-
ties on oursly commercial terms.  This 15 1o ensure fuller utilisa-
tion of machinery and man-nower. As a resclt of these efforts, it
s our hope that the Farms will run us suceessful commercial units
in future.

As mentioned abuve. the Committee apbointed by the Corpora-
tion has prepared estimates of expenditure and income for one
vear only. This is a realistic approach a: way estimates of ex-
penditure and income for a period as long 45 4 or 5 years may turn
out to be highlv wide of the mark. This exercise of a Committee
preparing estimates of cxpenditure aud likely income would be
repeated every vear.

A copy of the (Statement showing recommendations) of the
Committee on Suratgarh Farm (and decision of the Corporation
thereon) is encloved (annexure).

Please also indicate the working results ot each of the new five
farms during 1967-68 and 1968-69 indicating in each case.
(i) the area out uf the total area brougsht under cultivation;
(i) the total vield and per hectare yield in respect of the
principal crop:
(iii) the total expenditure and its bre ‘k-down by principal
activities:
(iv) the total realisation and its break-down;
(v) the net profit or loss and if loss, the reasons for such
losses.
Data are being collected and will be furnished shortly to the
Sectt. of the P.A.C.
[Deptt. of Agriculture, O.M. No. 2-18/69-F.R.. dt. 6-12-69].



ANNEXURE
STATE FARMS CORPORATION OF INDIA LTD.
Statement containing recommendations made by the Profitability

Commiittee on the Czntral State Farm, Suratgarh and Corpora-
tion’s decisions thereon

sl. Text of Recommendation made Decision of the Corporation
No. by the Committee
¢ 2 3

1. Agricultural Opcratsons

The policy rezarding inzreasing or The need o increase or decrease the area

decreasing  area under paddy under paddy vis-a-vis switching over 1o

needs to be reviewed at the end sugarcane and cotton crop may be

of the Kharif Crop. cxamined by the farm so that the most
economical cropping pattern is adopted
in furure.

(Action : C.S.F., Suratgarh}

2. Inputs

The Committee recommends that  Accepted.

use of inputs above the minimum {Activn 1 C.8.F., Suratgarh).
basic recuirements must be care-
fully cxamined in the case of each
and every ficld bearing in mind
that everv extra rupee spent on
additional input should normally
bring an additiona! return of
Rs. 2/- under the c¢ rcumstances
and the conditions prevailing at
the places. If the additional
return is likely to be less than Rs.
1-5 for one rupec extra cxpendi-
ture, it should be used only if other
factors of production are surely
available otherwise use of extra
expenditure should be avoided.

3. Labour
It is better and more economical to  Accepted.
engage labour on contract basis. Achon D ULS Y, Suratgarh).

In operations like harvesting and
threshing of some crops, wages
may be fixed in kind in terms
of grain and in some operations
even in kind of fodder., Payment
should be resorted tojn kind in a
terms of fodder as far as possible.,

48
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4. Irrigations
The schedule water supply for the The scheduled water supply for the Farm

5.

Farm at present is 100 cusecs.
Out of this 85 cusecs come from
Bhakra Canal system and 15
cusecs from Gang Canal system.
Supplics from Bhakra Canal as
from Gang Canal System were
in the past depleted duc to floods
in the month of August to Nov-
ember every year. This was
adversely affecting the  Kharif
Crops and sufficient water was
not available at maturity and
flowering time of the Corps.
Similarly paucity of water was
also reducing germination of Rabi
showings. This year the canals
have not breached during floods
and hence the water supply has
been as it should be in the normal
course. In the upper reaches of
STG Dist., the left back has been
strengthened. [t is now expected
to stand any intensity of flood.

Th: Comnittes is of the opinion

that oa the present bases of 16020
asres, tha resources and expenii-
ture should be works4 oat bar it
woald bz (sicable o revicw the
pasition from time to time.

6. Caital Equipment
The farm is the oldest and biggest Out of the condemned equipment, items

among the Central State Farms.

Qut of the gift ejuipment received

from the USSR since 1956, equip-
ment worth Rs. 1,65,993  has
becime obsolete and is recom-
mended for disposal. From the
condemned equipment effort is
being made to cianabalise equip-
ment as far as possible.

7. Surplus Fquipment

Equipment worth about Rs. 2,17,549
as been found surplus ‘&dcuﬂs
in Aanexure VII of the Report).
In addition spare parts worth
Rs. 64,185/« have also been
found surplus to the requirement
of the Farm. Efforts may be
made to cither scll the spare
parts in the open market or
transfer them to other farms if
required by the latter.

is actually 61 cusecs—66 cusecs from
Bhakra Canal system and 1§ cusecs from
Ganga Canal system.

In view of the flood pritection measures
already taken by the State Authorities and
the Farin, the nezd for going ahead with
the comprehensive flood rotection
the scheme carlier Ercpnrcd to be
reconsidered by the Farm and their firm
recommendations communicated to
Head Office.

(Action : Central State Farm Suratgarh).

The Committee’s expectation of 16000 acres
coverage during rubi—1969 was based
on the appreciation of the  position then
prevailing and the water supplies expected
to bs available for sowing. In view
of the improved irrigation supplics
and availability of flood moisture, the farm
should be able achieve its original target of
22,000 acres, maintaining the input :
output ratio approved above.

(Action C.S.F,, Suratgarh) SFCI),

which are required to be retained by the
farm for cannabalization may be del:ted
and a revised list of machinery and
cquipment to be disposed of should be
prepared.

(Action Engincering Division SFCI

Chief Engincer should immediatelv examine

whether the surplus machinery and parts
are not required at other Farms. Such
of the equipment and the machinary as
is not required by other farms may be
disposed of to other Government depart-
ment, public undertakings, institutions,
Private partics by ncgutistions; auction
through ~advertisements in  the news-
papers, etc. after tixing the rescrve price
for each jtem and to the best advan.
tage of the farm.

(Action : CE, SFCI/CSF, Surstgarh),
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8. The Commitice recommends that There is no objection to surplus machinery
as many of the surplus machines being transferred tothe Central State
as possible and necessary may be Farm, Suratgarh, provided interests of
transferred to this Farm. other farms are fully taken into gccount

and necessary accounting adjustments
are made.
Action: CE, SFCI).

9. Itis also verv necessary -~ uscend  Accepted.  Necossar) scheme may be pre-
qugment machines that are required pared by the farm and submitted tothe
for levelling of land if irrigation Headquarters for approvul.
water which is one of the muost
valuable items at Suratgarh is to ‘Action ; C.S.F. Suratgarh}.
be used to maximum  advantage.

A scheme for this was  prepared 4
years ago but could not be im-

plemented for want ot funds. The
Committee recommends that such
a scheme mav now be prepared

and the work taken up.

10. The Committee also recommend:  Purchase of capital cqumpment upto a toral
that hereafter capital cquipment value of Rs. 20,000 it ¢ach case may
of value of above Ry, 25.007 may be made by the farm pro.ided provision
be purchased by the farm only tor the purchase of the egquipment
after getung the prior approval noqQuasstien s odduded an the
of the Corporation. budget as approved by the Corporation.

In other cases purchase of capital cquip-
ment will be made onlv after prior  ap-
proval of the  Healdguarters,

Actron C.S.F. Suratgarh ,

11. Spare parts should not be  over- It ha- been deaded 1 X the maximum
stocked and cforiv should be stock muienance hmts an the case ot
made 10 modifv  the imported mmported and andigenous spare parts on
implements and machines to sunt under
changing cropping paucrn, varic-
ties and field operations.

Imported spare paris—2 years' requirements.

Indigenous spar» parts—f months’ require-

men:s,

The above himas are 1o be strcthy adhered
to. As tar as possible and subject to
quahty beusg satisfactory, cfforts would
be madc 1o pUrchase spares indigenous)y,

Acten 0 CSFL Suratgarh

12.  Custom und Repunr Worr

The e is some scope for undertaking  Necessary  neitacion, aiad the procedure

custora and repair work at Surat- for fixer g fla sates 10 be charged for each
garh. In order w0 increase th - job havCahicas: Leen communicated to
waork this 1s pecessary  to change the Central Stare Farms vade Dept. of
preseat procedure a4 scheme for Agriculture letter Noo 31-28/69- FR
this purpuse. However, it i dated the 21s1 July, 1of. ' '

peinted out thal ra'es may be so
fined that they are compeiitive
as compare] to the marke: rates.

fAction - C.5.F, Suratgurh,.
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13. P.O.L.

The Committce found that apo- Accepted. The maximum stock maip-
malous working has resulted in tenance limits recommended by  the
overstocking of P.O.L. It re- Committee in its report on C. S. F. Jetsar
commends that Stores Section and approved by the Corporation arci—
SHOULD take the overall res-

ponsibility in the matter.  The (@) Petrol and HSD-Maximum  one
Committee would also like to month’s reguirement
reiterste its recommendation POL al a time.

stock maintepance limits mad ¢ in
its report on Jestsar Farm.
‘b; JLubricants— Maximum six months’
requirements at a
time.
{Action : C.S8.F. Suratgarh; .

t4. It will also be advisable to under- Accepted. Necessary  ipstructions in the
take anpual  repairs  ic the maticr have already bueen issued.
buildings departmeptatty. which
will effect savings.
Actiony - C.S.F. Suratgarh).

Staff

The total pumber of posts lying Accepted. Immegdiately  acticn may be
vacant was 47. After reviewing taken to abolish the vacant posts as recom-
the pos tion the Commuttee found mended by the Committee.  As  regards
that the mujority of the cases, the manned posts, alterpative  jobs will

it was not pecessary o retam be found first  tor surplus  employees.
these posts. In several other Revised scale of pav in the case of Senior
cases in order Uy achive sconomy Accounts Officer will be fixed in con-

reduction itn number of exmsting sultat:op with the FLA. & C.AO.
posts has beca found possible.

Specific recommendations of the JAction @ Secretary, SFCL
Committee in the case of cach

post or category  of posts are

given in column § of Annexure X1,

16, Incentive Scheme
The Committee was informed that The Scheme formulated by the farm s

a scheme of incentives (Annexure being cxaminred and 8 dcclsmn in the
XII of the Report) for the farm matter will be comnuagicated in the due
staff at_various levels has already course.

been formulated and  enforced

w.e.f. Kharif season. In  view Action - FAA & CAQ

of this the Committee reframns
from making any suggestion at
this stage.

17.  Income

According to the Committee’s as- The Committec's assessment of income
sessment, the following income has beca found to  be copservative. It
can be reasonably expected :— would be realistic tv ¢xpect an income

of atlcast 9o lakhs during 1969-70.

Kharif—69— Rs, 15,71,860 .Action : C.S.F., Sauratgarh).
Rabi- 69-70-  Rs. 67,97,000



CHAPTER V

RECOMMENDATIONS/OBSERVATIONS IN RESPECT OF WHICH
GOVERNMENT HAVE FURNISHED INTERIM REPLIES.

Nil
New Dernr; ATAL BIHARI VAJPAYEE,
9th January, 1970 Chairmaz,
Pausa, 1891 (S). Public Accounts Committee.,
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APPENDIX 1
(Para 1-7)

CENTRAL STATE FARM , SURATGARH

Staten:znt showing the Crop-:wise total produziion of Kharif 1963 aud 1967

Name of Crop

Paddy
Jowar
Bajra
Miize
Guar
Cotton
Arhar
Urad
Til
Moong
Moth
Castor
Jute
Ground Nut
Sanai

Sun Hemp

Cow ’ca

Dhaincha
Sugarcane (F)
Sugarcane (R)

Kharif Kharif
1963-64 196768
(Gieldin (Yield in
Quintals)y Quinsals)

3,932 2,816
1,051 41
118 1,232
742 642
787 390

3,812 3,944

23
7
52 109
2
11
28
5
12 [
10,580 9,191
1,288 26
79,906 1,497
44,576 1,989 ]
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No.

APPENDIX 11

Summary of main Recommendations|Conclusions,

Ministry/ Department
Concerned.

Dieptt. of
Auaroulture

~-do-

Recommendations/conclusions.

4

In para 1-30. the Committee had drawn attention to the deterio-
ration in khari( seed production in the Suratgarh Farm since 1963-64.
The Committee observe from the data furnished to them that even
if the ‘non-sced’ kharvif production is taken into account, the picture
remains the same. The total kharif  production in 1963-64 was
1.36.435 quintals and it slumped to less than a tenth in 1967-68, i.e.,
12.586 quintals. The Committee are glad to observe that “condition
remaining favourable, the Farm expects to harvest a record crop
of about one Jakh quintals™ in the 1969 kharif season.

The Committee note that the main reason for the lower per
hectare vield is the absence of adequate irrigation, This has affected
kharif crops at the flowering stage and rabi crops—the mainstay of
the Farm. -at the sowing stage. The long-term solution to this
difficulty according to Government lies in switching over the Farm
to irrigation from the Bhakra Canal to the Rajasthan Canal, but
the cost of this is vet to be worked out. In any case, the Farm is
in no position to commit itself to any substantial expenditure on

¥6
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-do-

-do-

this account, till there 2 an assurance from the Rajasthan Govern-
ment that the lease on the land occupied by the Farm, which is due
to expire by 1971, will bLe extended. The Committee however
gather that the Rajasthan Canal crosses the Suratgarh distributory
and the Pilibangan distributory of the Bhakra system at a place
close to the Faim where two cip-hons operate. The Committee
would like Government to examine whether it would be possible
to take advantage of this arrang~ment (o augment irrigation sup-
plies to the Farm. without sub:tantial capital expenditure.

The Committue also note that a committee set up by Government
to examine the working of the Farm has suggested the discontinu-
ance or reduced cultivation of certain crops like maize. which have
not been “successful due to climatic conditions”, and paddy. which
does not “compete very well with sugarcane and cotton for return
per unit of water required during the hottest period of the year
when the water sup»ly position is lean’. The Commitee have
already. in their 58th Report, highlighted the need for a proper
crop pattern. The Committee hope that this point will be kept
continuously in view having regard to observe yields of the crops
and their market potentialities.

The Committee are glad to observe that due to “low intensity of
floods™ the crops in the Farm were not damaged in 1969 and that
certain precautionary measures have been taken to  meet the
problem in future. However. a permanent system of flood control
is expected to cost Rs. 50 lakhs and is based on a scheme for cost

es
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sharing to be worked out with various beneficiaries like the Raijl-
ways, the State Public Works Department and private cultivators
in the area. The Committer have no doubt that Government wil]
assure itself of the cextension of the lease of the land occupied by

the Farm before embarking on any substantial expenditure on thig
account.

The Committee are also of the view that farms should be set
up on lands leased in perpetuity or purchased lands rather than on
lands leased for short periods so as to avoid a situation and uncer-
tainty of this type.

While the Compmittee recognise that control over cost of pro.
duction in the Farm can be effectively obtained only by optimising
vields, they would like to stress the nced for effective measures for
controlling costs of cultivation in the Farm. A Committee which
reviewed the working of the Farm in September, 1969, suggested
measures for savings in staff expenditure to the tune of Rs. 1.25
lakhs. as it found a number of posts in the Farm to be unnecessary,
The Committee hope that. in the light of this position, periodical/
evaluation of the staff position would be made with the help of pres.-
cribed norms. That Committee also found surplus equipment and
in the Farm worth Rs. 2-81 lakhs, besides overstocking of P.OL,.
products. where the stocks in hand ranged from 2} months’ require.
ments to 57 months’ requirements. As the Farm has now to func-
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tion as a part of a commercial corporation and pay ils way, the
Committee hope that cost-consciousness would be instilled into ali
areas and levels of operations. In order to control inventorieg
economic order size of each item in use will have to be laid dowx;
for guidance of the ordering department.

While the Committee are reassured to note the recent improve-
ment in the Farm's performance, they would like to point out that
a lasting improvement is possible only if a standing solution can pe
found to the twin diametrically opposed problems—lack of irriga-
tion water and control of flood waters. This would involve capital
expenditure on a scale which it may not to prudent to incur tj]
an assurance is forthcoming that the lease of the Farm land woylq
be extended on a long term basis. The Committee hope that
Government will be able to work out a satisfactory arrangement ip
respect of the foregoing matters.

The Committee have already drawn attention to the deficiencies
in the present system of accounts in the Farm. They would like
Government in consultation with the Comptroller and Auditor
General to take immediate steps for rectifying the defects in the
accounting procedure, so that it presents a true picture of the work-
ing of the Farm.

The Committee note the Government’s view that the financia]
forecasts in respect of the new State Farms, which the Committee
had characterised in their Fifty-Eighth Report as extravagant in
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expectations, are “the first financial forecasts”. Apparently these
farms will not be able to produce returns on the scale and at the
pace visualised in the original forecasts. The Committee hope that
Government will, in the light of this experience, ensure that pro-
posals involving substantial capital expenditure are not approved
on the basis of optimistic forecasts prepared without being scrutinis-
ed by experts in that line, who are not connected with the proposals.
So far as these farms are concerned, the Committee would like
Government to have a reassessment of the prospects made and
brought up hefore Parliament along with the relevant demands for
grants when they are next presented.
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